THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

DAILY CAUSELIST

[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:www.ghconline.gov.in

[ For Tuesday,13th October 2020]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - Il HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]
BEFORE:

HONOURABLE THE CHIEF JUSTICE (ACTING)

HONOURABLE MR. JUSTICE MANISH CHOUDHURY

[DIVISION BENCH-I]

COURT NO: 2

Sr.No. Case Number

Main Parties

Petitioner Advocate

Respondent Advocate

1 PIL/56/2020
B/O
2 PIL/57/2020

3 PIL/58/2020

4  Cont.Cas(C)/293/2020

5 WP(C)/3804/2020

6 WP(C)/3806/2020

7 WP(C)/3874/2020
FIXED

8  WP(C)(Suo Moto)/1/2019
FIXED, WITH OFFICE NOTE AND
SEALED COVER

9 WA/198/2019

B/O

10 WA/313/2019
FIXED

MOTION

BISHWA|IT DAS
Versus
THE STATE OF ASSAM AND 4 ORS.

BABOSH PHONGLO AND 2 ORS
Versus
UNION OF INDIA AND 3 ORS

ARIF MD YEASIN JWADDER
Versus
THE STATE OF ASSAM AND ANR

HEAD CONSTABLE/GD NO. 821200036,
SRI LAKSHESWAR BARMAN

Versus
RAJESH RANJAN, IPS

PARAG KUMAR GOGOI AND ANR.
Versus
UCO BANK AND 2 ORS.

M/S. GODREJ CONSUMER PRODUCTS
LTD.

Versus
UNION OF INDIA AND 2 ORS.

ABHISHEK SAIKIA AND 6 ORS.
Versus
THE STATE OF ASSAM AND 4 ORS.

ADMISSION

XXX
Versus

IN RE - THE STATE OF ASSAM AND 3 ORS

ORDERS

SMTI. ASANGLA T AIER

Versus
SMTI. THUNGDENO MOZHUI AND 10
ORS.

SUBODH CHANDRA SAHA
Versus
PUNJAB NATIONAL BANK AND 2 ORS

MR H R A CHOUDHURY
MR F Z MAZUMDER

MR. K K DEY
MR V K BAROOAH

PETITIONER IN PERSON

MR. N K KALITA

MR. | CHOUDHURY
MR. D CHAKRABARTY

MS. M L GOPE
MS. N HAWELIA
MS. N GOGOI
MS S SHARMA

S N SARMA
MR. M HUSSAIN
MR. K KALITA
MS. S GHOSH
MR G K DEKA

MR. U K NAIR, SC, GHC

MR S S DEY

MR. K N CHOUDHURY
MR. M NATH

MR. ] PATOWARY

MR. A BHATTACHARJEE
MR. D J KAPIL

SYED BURHANUR RAHMAN

MR A W AMAN
MR S A BARBHUYAN

GA, ASSAM
SC, EXCISE DEPTT.

SC, PNRD
ASSTT.S.G.I.
SC, N CHILLS

GA, ASSAM

SC, GST

GA, ASSAM

SC, APSC

SC, INDUSTRIES AND
COMMERCE

GA, ASSAM

MR D K MISHRA
MR. B PRASAD

GA, NAGALAND
FOR CAVEATOR

MR. A GANGULY
MR. ADUTTA
MR. A DHANUKA
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
DAILY CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:www.ghconline.gov.in

[ For Tuesday,13th October 2020]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - Il HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]
BEFORE:

HONOURABLE THE CHIEF JUSTICE (ACTING)
HONOURABLE MR. JUSTICE ACHINTYA MALLA BUJOR BARUA

COURT NO: 2
[THIS BENCH WILL SIT AFTER RISING OF
DIVISION BENCH-I.]
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
1 Review.Pet./58/2019 HABIBUR RAHMAN AND ANR MS. T SOM MR. D. MAZUMDER, SC-
WA 129/2017(D/0O), WA Versus MR. B ] MUKHERJEE FOREST DEPTT.
213/2017(D/0), B/O THE STATE OF ASSAM AND 5 ORS MR. A H ALAMGIR (R6)
A SAIKIA
2 Review.Pet./34/2020 SHRI ANIRBAN ROY MR. A ROY GA, ASSAM
IN PIL 35/2019(D/0), B/O Versus PETITIONER IN PERSON SC, AAU
THE ASSAM AGRICULTURAL UNIVERSITY

AND 4 ORS
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
DAILY CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
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[ For Tuesday,13th October 2020]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - Il HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]

BEFORE:
HONOURABLE MR. JUSTICE MANASH RANJAN PATHAK
COURT NO: 3

[CIVIL BENCH-II]

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
MOTION

1 Cont.Cas(C)/371/2020 BASUDEV DEURI MR. A DEKA
Versus

PREETOM SAIKIA AND 4 ORS.

2 Cont.Cas(C)/373/2020 SUJATA BHATTACHARJEE MRS. P P BORAH
Versus MR. P K DAS
PRADOSH KIRON NATH AND 3 ORS.
3 Cont.Cas(C)/376/2020 RATAN CHANDRA SHIL AND 2 ORS. MR. U K NAIR
Versus MS. A HUSSAIN
PREETAM SAIKIA AND 3 ORS. MR R ISLAM
4  Cont.Cas(C)/380/2020 RATAN KONWAR AND 20 ORS. MR N DUTTA
Versus MR. N BORAH
PREETOM SAIKIA AND ANR.
5 Cont.Cas(C)/381/2020 SATYA BORGOHAIN MRS A BUJARBARUAH
Versus
PHANINDRA JIDUNG, AES
6 Cont.Cas(C)/382/2020 NRIPEN THAKURIA MR H TALUKDAR
Versus
B. KALYAN CHAKRAVARTHY
7 Cont.Cas(C)/383/2020 PUSHPENDU CHAKRABARTY MR. B PURKAYASTHA
Versus MR. S SUTRADHAR
PREETAM SAIKIA AND 4 ORS.
8 Cont.Cas(C)/384/2020 RAJIA KHANAM AND 4 ORS. DR. B AHMED
Versus MR K UDDIN
PRODUSH KIRON NATH MR. A K AZAD
9 Cont.Cas(C)/385/2020 RAJLAKSHMI DUTTA BORA MR. B P SINHA
Versus
PREETOM SAIKIA AND 5 ORS.
10 Cont.Cas(C)/386/2020 MAMANI KALITA MR H TALUKDAR
Versus
PREETOM SAIKIA,IAS AND ANR.
11 Cont.Cas(C)/451/2020 IUNUSH ALI AND 19 ORS. MR. R C SAIKIA
BY ORDER Versus MS. K SAIKIA
M. ANGAMUTHU AND ANR. MR S DAS
12 WP(C)/3733/2020 NIRUPAMA BARO AND 3 ORS. MR. P K GOSWAMI SC, SEC. EDU.
FIXED Versus MR. B P BORAH
THE STATE OF ASSAM AND 4 ORS. MR P ) DUTTA

MR R S RONGHANG
A KALITA
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13

14

15

16

17

18

19

20

21

22

23

24

25

26

27

28

WP(C)/3847/2020
FIXED

WP(C)/3848/2020
FIXED

WP(C)/3906/2020
FIXED

WP(C)/4125/2020

WP(C)/4132/2020

WP(C)/4148/2020

WP(C)/4153/2020

WP(C)/4188/2020
B/O

WP(C)/8752/2019

WITH
WP(C)/8596/2019

WITH
WP(C)/8819/2019

WITH
WP(C)/8822/2019

WITH
WP(C)/8856/2019

WITH
WP(C)/8900/2019

WITH
WP(C)/8911/2019

WITH
WP(C)/9187/2019

SASWATI DAS AND 8 ORS.
Versus
THE STATE OF ASSAM AND 4 ORS.

PRATIVA DEVI AND 12 ORS.
Versus
THE STATE OF ASSAM AND 4 ORS.

BUDDHI RAM KAKATI AND 9 ORS.
Versus
THE STATE OF ASSAM AND 4 ORS.

BHUPESH TALUKDAR
Versus
THE STATE OF ASSAM AND 5 ORS.

MAIN UDDIN AHMED
Versus
THE STATE OF ASSAM AND 4 ORS.

ALA UDDIN AHMED
Versus
THE STATE OF ASSAM AND 4 ORS.

PAHARTAL LP SCHOOL AND 5 ORS.
Versus
THE STATE OF ASSAM AND 10 ORS.

AMUSANA MIA
Versus
THE STATE OF ASSAM AND 4 ORS.

ADMISSION

SHAHAB UDDIN LASKAR AND ANR.
Versus
THE STATE OF ASSAM AND 5 ORS.

ABDUL MANAF BARBHUIYA AND ANR.
Versus
THE STATE OF ASSAM AND 5 ORS.

GITA RANJAN NATH
Versus
THE STATE OF ASSAM AND 5 ORS.

MUMTAZ BEGUM CHOUDHURY
Versus
THE STATE OF ASSAM AND 5 ORS.

NASHIR UDDIN LASKAR
Versus
THE STATE OF ASSAM AND 5 ORS.

L. CHANDRAJINI DEVI
Versus
THE STATE OF ASSAM AND 5 ORS.

NAZRUL ISLAM LASKAR
Versus
THE STATE OF ASSAM AND 5 ORS.

ABDUL JALIL CHOUDHURY AND ANR.
Versus
THE STATE OF ASSAM AND 5 ORS.

BAIL HEARING (BA)

MR. P K GOSWAMI
MR. B P BORAH

MR P ) DUTTA

MR R S RONGHANG
A KALITA

MR. P K GOSWAMI
MR. B P BORAH

MR P ) DUTTA

MR R S RONGHANG
A KALITA

MR. B P BORAH

MR P ) DUTTA

MR R S RONGHANG
A KALITA

MR. M KALITA
MR. ] HATIMURIA

MR. D HAZARIKA
MR. R PHUKAN
MR. T BARUAH

MR. A DEKA

MR. R ALI

MR GIAS

MR M Z SHAH
MS M DAS

MR A R BHUYAN
MR F A LASKAR
MR. D H MOZUMDER

MR H R A CHOUDHURY
MR F U BARBHUIYA
MS S DAS

MR HR A CHOUDHURY
MR F U BARBHUIYA
MS S DAS

MR A AHMED

MR H R A CHOUDHURY
MR F U BARBHUIYA
MS S DAS

MR H R A CHOUDHURY
MR F U BARBHUIYA
MS S DAS

MR H R A CHOUDHURY
MR F U BARBHUIYA
MS S DAS

MR HR A CHOUDHURY
MR F U BARBHUIYA
MR. A AHMED

MS S DAS

MR H R A CHOUDHURY
MR F U BARBHUIYA
MS S DAS

MR H R A CHOUDHURY
MR F U BARBHUIYA
MS S DAS

SC, SEC. EDU.

SC, SEC. EDU.

SC, SEC. EDU.

SC, SEC. EDU.
GA, ASSAM

SC, ELEM. EDU

SC, ELEM. EDU

SC, ELEM. EDU
GA, ASSAM
SC, SSA

SC, SEC. EDU.

SC, ELEM. EDU
GA, ASSAM

SC, ELEM. EDU
GA, ASSAM
SC, FINANCE

SC, ELEM. EDU
GA, ASSAM
SC, FINANCE

SC, ELEM. EDU
GA, ASSAM
SC, FINANCE

SC, ELEM. EDU
GA, ASSAM
SC, FINANCE

SC, ELEM. EDU
GA, ASSAM
SC, FINANCE

SC, ELEM. EDU
GA, ASSAM
SC, FINANCE

SC, ELEM. EDU
GA, ASSAM
SC, FINANCE
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29

30

31

32

33

34

35

36

37

38

39

40

41

42

Bail Appln./1826/2020
FIXED

Cont.Cas(C)/628/2017
B/O

Cont.Cas(C)/230/2019
B/O

WITH
Cont.Cas(C)/219/2019

Cont.Cas(C)/643/2019
BY ORDER

WP(C)/2816/2019
BY ORDER

Cont.Cas(C)/319/2020
FIXED

[.LA.(Civil)/1357/2020
FIXED
in WP(C)/2666/2020

WITH
WP(C)/2666/2020

WP(C)/6328/2018

WP(C) 4731/2015 & 6093/16
(BOTH DISPOSSED OFF), FIXED

WP(C)/909/2020
FIXED

WITH
WP(C)/854/2020

WITH
WP(C)/857/2020

WITH
WP(C)/858/2020

WITH
WP(C)/898/2020

EUSUFUDDIN AHMED
Versus
THE STATE OF ASSAM

ORDERS

REKHA BORAH
Versus
R.C.JAIN and ORS.

GOPALJI MISHRA AND 9 ORS.
Versus
DILIP CHANDRA NATH AND ANR.

DEBJANI DEBNATH AND ANR.
Versus

DILIP CHANDRA NATH AND ANR.

ABDUL MOZID ALI AND 34 ORS.
Versus

MUNINDRA SINGH AND 3 ORS

SYED DERAZUDDIN AHMED
Versus
THE STATE OF ASSAM AND 6 ORS.

CENTURY PLYBOARDS (I) LTD. AND ANR.
Versus
AJAY BHUSHAN PANDEY AND 2 ORS.

ANIL PHUKON
Versus
THE STATE OF ASSAM AND 5 ORS

BOLU RAM NATH
Versus
THE STATE OF ASSAM AND 5 ORS

HEARING

SMTI SUMITRA DEWRY AND 60 ORS.
Versus
THE STATE OF ASSAM AND 10 ORS.

AMAR SHEEL AND 25 ORS.
Versus
THE STATE OF ASSAM AND 3 ORS

ABDUR RAHMAN LASKAR
Versus
THE STATE OF ASSAM AND ANR.

RAJASREE BORA
Versus
THE STATE OF ASSAM AND 2 ORS.

PARIS DUTTA
Versus
THE STATE OF ASSAM AND 2 ORS

ABUL KALAM AND ANR.
Versus
THE STATE OF ASSAM AND 2 ORS

MR. R SARMA

MR.S S S RAHMAN
MR.S B RAHMAN
MR.A' W AMAN
MR.M R SODIAL

MR. S K GOSWAMI
MR. R SHARMA

MR. S K GOSWAMI
MR. B K GOSWAMI
MR. R SHARMA

MR. B D GOSWAMI
MR. ] M GOGOI

MR. R C SAIKIA
MS. B PHOM

DR. A SARAF
MR. P BARUAH
MR. P DAS

MR S J SAIKIA
MR. N N DUTTA

MR. B GOGOI

MR. P D NAIR
MR G ALAM
MR H ROHMAN
S R A NASER

MRS A BUJARBARUAH
MISS. A BARUAH

MR K K MAHANTA
MR. KM MAHANTA
MR B M DEKA

MR. M U MAHMUD
MR S ISLAM

MS F N ZAMAN
MS. R AHMED

MR. N D SARMA
MR. P K SHARMA

MR. N D SARMA
MR. P K SHARMA

MR. P D NAIR
MR G ALAM
MR H ROHMAN

PP, ASSAM

MS. P CHAKRABORTY
MR. A DEKA (R2)

MR. R MAZUMDAR
MS. S KHANIKAR

MS U DAS

MS. H TERANGPI

MR. S C KEYAL
MRS. A GAYAN
SC. ASSAM UNIVERSITY

MR. D SAIKIA

MR. R MAZUMDAR (R4)
MR. B GOGOI

MR P NAYAK

MR. A PHUKAN

SC, SEC. EDU.

MR. U K NAIR

MR. A CHETRY

MR D CHAKRABORTY
MS. N SHYAMAL

MR. M P SHARMA
SC, BTC

MR. P D NAIR
MR G ALAM
MR H ROHMAN

MR. B GOGOI

SR. GA, ASSAM

SC, PERSONNEL DEPT.
SC, EDU

SC, ELEM. EDU

GA, ASSAM

SC, BTC

SC, FINANCE DEPTT.

SC, ELEM. EDU
ASSTT.S.G.I.

SC, ELEM. EDU

SC, ELEM. EDU

SC, ELEM. EDU

SC, ELEM. EDU
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43

44

45

46

47

48

49

50

51

52

53

54

55

56

WITH
WP(C)/899/2020

WITH
WP(C)/900/2020

WITH
WP(C)/901/2020

WITH
WP(C)/903/2020

WITH
WP(C)/905/2020

WITH
WP(C)/935/2020

WITH
WP(C)/964/2020

WITH
WP(C)/971/2020

WITH
WP(C)/978/2020

WITH
WP(C)/1008/2020

WITH
WP(C)/1011/2020

WITH
WP(C)/1015/2020

WITH
WP(C)/1016/2020

WITH
WP(C)/1017/2020

RANJU KAKATI AND 2 ORS.
Versus
THE STATE OF ASSAM AND 2 ORS.

SABRINA AHMED
Versus
THE STATE OF ASSAM AND 2 ORS.

BORNALEE BHUYAN
Versus
THE STATE OF ASSAM AND 2 ORS

MANIK ALI
Versus
THE STATE OF ASSAM AND 2 ORS.

SMT. MOUSUMI DEURI AND 2 ORS.
Versus
THE STATE OF ASSAM AND 2 ORS.

NIRANJAN BORDOLOI AND 30 ORS.
Versus
THE STATE OF ASSAM AND ANR

BHANITA DAS
Versus
THE STATE OF ASSAM AND 2 ORS

RUMI DEVI
Versus
THE STATE OF ASSAM AND 3 ORS.

MONICA BEGUM
Versus
THE STATE OF ASSAM AND 2 ORS.

DIPIKA KAKOTY
Versus
THE STATE OF ASSAM AND 2 ORS.

REJINA SULTANA
Versus
THE STATE OF ASSAM AND ANR.

NAVAJYOTI KONWAR AND 2 ORS.
Versus
THE STATE OF ASSAM AND 3 ORS.

BANYASHREE THAKUR AND 21 ORS.

Versus
THE STATE OF ASSAM AND 3 ORS

MOSHAROF ALOM AHMED
Versus
THE STATE OF ASSAM AND 2 ORS.

MR H DAS

MR. B C DEKA
MR. P D NAIR
MR G ALAM
MR. H ROHMAN

MR. P D NAIR
MR G ALAM
MR. H ROHMAN

MR H DAS

MR. B C DEKA
MR. P D NAIR
MR G ALAM
MR H ROHMAN

MR. P D NAIR
MR G ALAM
MR. H ROHMAN

MR H DAS

MR. B C DEKA
MR. P D NAIR
MR G ALAM
MR. H ROHMAN

R DEKA
MR. S S GOSWAMI

MR. P D NAIR
MR G ALAM
MR H ROHMAN

MR K K MAHANTA
MR. K SINGHA

MR. KM MAHANTA
MR S GAUTAM

MS B M BHUYAN
MR. | CHOUDHURY
MR R L CHUTIA

MR. N D SARMA
MR. P K SHARMA

MR. M U MAHMUD

MR. C BORUAH
MR. R K TALUKDAR
MR. R BORO

MR A BORUAH

MS A DEURI

MR K K MAHANTA
MS N BEGUM

MR. K SINGHA

MR. K M MAHANTA
MR S GAUTAM

MS. R BORA

MS N NATH
MR. M DUTTA

SC, ELEM. EDU

SC, ELEM. EDU

SC, ELEM. EDU

SC, ELEM. EDU

SC, ELEM. EDU

SC, EDU

SC, ELEM. EDU

SC, ELEM. EDU
ASSTT.S.G.1.

SC, ELEM. EDU

SC, ELEM. EDU

SC, ELEM. EDU

SC, ELEM. EDU
ASSTT.S.G.1.

SC, ELEM. EDU

SC, ELEM. EDU
GA, ASSAM
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57

58

59

60

61

62

63

64

65

66

67

68

69

70

71

WITH
WP(C)/1018/2020

WITH
WP(C)/1024/2020

WITH
WP(C)/1092/2020

WITH
WP(C)/1122/2020

WITH
WP(C)/1183/2020

WITH
WP(C)/1199/2020

WITH
WP(C)/1204/2020

WITH
WP(C)/1207/2020

WITH
WP(C)/1214/2020

WITH
WP(C)/1229/2020

WITH
WP(C)/1233/2020

WITH
WP(C)/1239/2020

WITH
WP(C)/1246/2020

WITH
WP(C)/1288/2020

WITH
WP(C)/1290/2020

NAYAN JYOTI SARMA AND 14 ORS.
Versus
THE STATE OF ASSAM AND 3 ORS.

DIPAK KUMAR ROY AND ANR.
Versus
THE STATE OF ASSAM AND 2 ORS.

DIPALI BARUAH AND 10 ORS.
Versus
THE STATE OF ASSAM AND 3 ORS.

SANKAR MEDHI AND 2 ORS.
Versus
THE STATE OF ASSAM AND 3 ORS

AFZALUR RAHMAN AND 9 ORS.
Versus
THE STATE OF ASSAM AND 2 ORS.

UJJAL DAS
Versus
THE STATE OF ASSAM AND 2 ORS.

RUPASHRI PATOWARY AND 12 ORS.
Versus
THE STATE OF ASSAM AND ANR

NITYA NANDA PHUKAN AND 9 ORS.
Versus
THE STATE OF ASSAM AND 2 ORS

BHUBAN DAS AND 2 ORS.
Versus
THE STATE OF ASSAM AND 3 ORS

DIPANKAR HAZARIKA AND 47 ORS
Versus
THE STATE OF ASSAM AND 2 ORS

ANJU DAS
Versus
THE STATE OF ASSAM AND 2 ORS.

ARUP KUMAR HAZARIKA AND 19 ORS.

Versus
THE STATE OF ASSAM AND 3 ORS.

TASMIN SULTANA AND 12 ORS.
Versus
THE STATE OF ASSAM AND 3 ORS.

TENZING BASUMATARY
Versus
THE STATE OF ASSAM AND 2 ORS.

DEBAJIT SARMA AND ANR.
Versus
THE STATE OF ASSAM AND 2 ORS.

MR K K MAHANTA
MS N BEGUM

MRS. R BORAH
MR. K SINGHA

MR. K M MAHANTA
MR S GAUTAM

MR. M DUTTA
MR. P A AHMED
MR A U AHMED

MR. H NATH

MR. S BORTHAKUR
MR. D GOGOI

MR. D CHUTIA

MR. M A SHEIKH
MS A BEGUM
MS F INTAZ

MR. M AHMED

MR. P A AHMED
MR. S ISLAM

MRS R BEGUM
MR N AHMED
MR R A AHMED
MR M AHMED

MRS R BEGUM

MR N AHMED

MR R A AHMED

MR. S KM ALOMGIR
MR M AHMED

MR. U] SAIKIA
MR. N SAIKIA

MR. A DEKA
MR. R BORUAH

MR. P D NAIR
MR G ALAM
MR. H ROHMAN

MR. S BORTHAKUR
MR. D GOGOI
MR. D CHUTIA

MR. R ALI

H M AL

MS N CHATTERJEE
MR. M B ISLAM

MR. P J SAIKIA
MR. P BORDOLOI
MS M NIROLA

MR. M AHMED

SC, ELEM. EDU

SC, ELEM. EDU
GA, ASSAM

SC, ELEM. EDU
MR. K K PARASAR
ASSTT.S.G.I.

SC, EDU
ASSTT.S.G.1.

SC, ELEM. EDU

SC, ELEM. EDU

GA, ASSAM

SC, ELEM. EDU

SC, ELEM. EDU

SC, ELEM. EDU
ASSTT.S.G.I.

SC, ELEM. EDU

SC, ELEM. EDU

SC, ELEM. EDU

ASSTT.S.G.1.

SC, ELEM. EDU

ASSTT.S.G.I.

SC, ELEM. EDU

SC, ELEM. EDU
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72

73

74

75

76

77

78

79

80

8l

82

83

84

85

86

87

WITH
WP(C)/1317/2020

WITH
WP(C)/1330/2020

WITH
WP(C)/1349/2020

WITH
WP(C)/1363/2020

WITH
WP(C)/1368/2020

WITH
WP(C)/1380/2020

WITH
WP(C)/1418/2020

WITH
WP(C)/1422/2020

WITH
WP(C)/1467/2020

WITH
WP(C)/1565/2020

WITH
WP(C)/1730/2020

WITH
WP(C)/1824/2020

WITH
WP(C)/1985/2020

WITH
WP(C)/2083/2020

WITH
WP(C)/2486/2020

WITH
WP(C)/2540/2020

FARIDA KHATUN AND ANR.
Versus
THE STATE OF ASSAM AND 2 ORS.

DIPALI BORAH
Versus
THE STATE OF ASSAM AND 2 ORS

SHAHAB UDDIN AHMED
Versus
THE STATE OF ASSAM AND 2 ORS

SUTRIPTI MUKHARJEE AND 5 ORS.
Versus
THE STATE OF ASSAM AND 2 ORS.

RIJU CHUTIA AND 30 ORS.
Versus
THE STATE OF ASSAM AND 3 ORS

SEEMA CHANGMAI AND 5 ORS.
Versus
THE STATE OF ASSAM AND 3 ORS

ASHISH CHAKRABORTY AND 20 ORS.
Versus
THE STATE OF ASSAM AND 3 ORS.

MAHENDRA PATHAK
Versus
THE STATE OF ASSAM AND 2 ORS.

KRISHNA ROY AND 2 ORS.
Versus
THE STATE OF ASSAM AND 2 ORS.

SANKAR KUMAR ROY AND 37 ORS.
Versus
THE STATE OF ASSAM AND 3 ORS.

NABA KRISHNA DUTTA
Versus
THE STAE OF ASSAM AND 2 ORS.

NEELAM KUMAR SHARMA AND 2 ORS.

Versus
THE STATE OF ASSAM AND 3 ORS.

BHANU BORAH
Versus
THE STATE OF ASSAM AND 2 ORS.

DIPAK SHARMA
Versus
THE STATE OF ASSAM AND 2 ORS.

AJITA NATH AND 6 ORS.
Versus
THE STATE OF ASSAM AND 3 ORS

ARUP DAS AND ANR.
Versus
THE STATE OF ASSAM AND 3 ORS

MR. P U AHMED
MR A HUSSAIN
MR. B U LASKAR

MR B BURAGOHAIN
MR J P KACHARI
MR. L K SINGH

MR K BHUYAN
MS S DAS

MR. P A AHMED
MR R A AHMED

MR. S B PRASAD
MR. S HANDIQUE

MR. N BORAH
MR. H MAZUMDER
MR. H S BARUAH

MR. T DEURI
MR. G C DEKA

MRS. R DEVI
R. ALI

MR. N AHMED
MR. P A AHMED
MR R A AHMED

MR. L R MAZUMDER
MD. | HUSSAIN
MR. H A TALUKDAR

MR. S M SARMA
MR. M M DEKA

MR. S B PRASAD
MR. S B HANDIQUE

MR. D P BORAH
MS. S BORO
MR B PAUL

MR M AHMED
MR. N AHMED
MRS R BEGUM
MR R A AHMED

MR. L R MAZUMDER
MD. | HUSSAIN
MR. H A TALUKDAR

MR. I HUSSAIN
MR. L R MAZUMDER
MR. H A TALUKDAR

SC, ELEM. EDU
GA, ASSAM

SC, EDU

SC, ELEM. EDU

SC, ELEM. EDU
GA, ASSAM

SC, EDU
ASSTT.S.G.I.

SC, EDU
ASSTT.S.G.I.

SC, ELEM. EDU
ASSTT.S.G.I.

SC, ELEM. EDU
SC, SSA

SC, ELEM. EDU
GA, ASSAM

SC, ELEM. EDU
SC, PERSONAL DEPT.

SC, ELEM. EDU
SC, SSA

SC, ELEM. EDU
ASSTT.S.G.1.

SC, ELEM. EDU
ASSTT.S.G.I.

SC, PERSONNEL DEPT.
(R2)

GA, ASSAM

SC, ELEM. EDU
SC, PERSONNEL DEPT.
SC, SSA
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THE GAUHATI HIGH COURT AT GUWAHATI

(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
DAILY CAUSELIST

[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:www.ghconline.gov.in

[ For Tuesday,13th October 2020]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - Il HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]
BEFORE:

HONOURABLE MR. JUSTICE MANOJIT BHUYAN
HONOURABLE MR. JUSTICE SOUMITRA SAIKIA

COURT NO: 4
[DIVISION BENCH-II
THIS BENCH WILL HOLD COURT PROCEEDINGS
IN COURT NO. 8 INSTEAD OF COURT NO. 4.]
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
MOTION
1 WP(C)/6739/2019 ARIFA BEGUM G UDDIN SC, NRC
WITH LCR Versus MR. Y SIKDAR ASSTT.S.G.I.
THE UNION OF INDIA AND 6 ORS. MS. P A TALUKDAR SC, F.T
MR N Y KONYAK SC, ECI
2  WP(C)/7729/2019 MD. SONGSER ALl @ SAMSHER ALI MR. M A LASKAR SC, NRC
WITH LCR Versus S AHMED ASSTT.S.G.I.
THE UNION OF INDIA AND 5 ORS. SC, ECI
SC, F.T
3 WP(C)/8018/2019 SABITRI DEY @ SWASTHI DEY AND 2 MR. S K DEORI SC, NRC
WITH LCR ORS. MS. D GHOSH ASSTT.S.G.I.
Versus MS. SOMILA SC, ECI
THE UNION OF INDIA AND 7 ORS. MR SAURADEEP DEY SC, F.T
4 WP(C)/8075/2019 KADBHANU NESSA @ KADBHANU MR H R A CHOUDHURY SC, NRC
WITH LCR BEGUM @ KADBHANU BIBI MR F U BARBHUIYA ASSTT.S.G.I.
Versus MR H AHMED SC, F.T
THE UNION OF INDIA AND 6 ORS SC, ELECTION
COMMISSION.
5 WP(C)/8365/2019 MOIFUL NESSA MR A A DEWAN SC, NRC
WITH LCR Versus ASSTT.S.G.I.
THE UNION OF INDIA AND 3 ORS. SC, F.T
SC, ECI
6 WP(C)/8447/2019 LAILA BEGUM @ LAILI BEGUM MR Z HUSSAIN SC, NRC
WITH LCR Versus A M | RAHMAN ASSTT.S.G.I.
THE UNION OF INDIA AND 5 ORS. MRS B B AHMED SC, ECI
SC, F.T
7 WP(C)/8601/2019 MAZLUR RAHMAN MR. M U MAHMUD SC, NRC
WITH LCR Versus MS K GOGOI ASSTT.S.G.I.
THE UNION OF INDIA AND 7 ORS MR S ISLAM SC, ELECTION
MS F N ZAMAN COMMISSION.
MR S H MAHMUD SC, F.T
MS. R AHMED
8 WP(C)/8613/2019 SACHIRANI DAS MR. A H ALAMGIR SC, NRC
WITH LCR Versus ASSTT.S.G.I.
THE UNION OF INDIA AND 6 ORS. SC, F.T
SC, ECI
9 WP(C)/8793/2019 ABDUL MATLEB @ ALl @ MATLEB ALI MS F BEGUM SC, NRC
WITH LCR Versus MR. L MOHAN ASSTT.S.G.I.
THE UNION OF INDIA AND 6 ORS. MRS. B CHAKRABORTY SC, ECI
MR S PAUL SC, F.T
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10

11

12

13

14

15

16

17

18

19

20

WP(C)/8829/2019
WITH LCR

WP(C)/8870/2019
WITH LCR

WP(C)/1860/2020

WP(C)/901/2016

W.P.(Crl.)/9/2017

WP(C)/5607/2019
WITH LCR

WP(C)/8000/2019
WITH LCR

WA/29/2020

Cont.Case(Crl).(Suo-moto)/1/2020

I.A.(Civil)/1556/2020
in WP(C)/3403/2020

WITH
WP(C)/3403/2020

[.A.(Civil)/1571/2020
in WP(C)/3402/2020

WITH
WP(C)/3402/2020

MUSTT. KHAIRUN NESSA
Versus
THE UNION OF INDIA AND 5 ORS.

PABAN ALI @ PAWAN MAJEE
Versus
THE UNION OF INDIA AND 5 ORS.

AMINA KHATOON @ AMENA KHATOON

Versus
THE UNION OF INDIA AND 7 ORS.

ADMISSION

ASHIM KUMAR DEBROY
Versus
THE STATE OF ASSAM AND 6 ORS

SMT. BOHAGI CHUTIA and ANR.
Versus
THE UNION OF INDIA and 9 ORS.

BENUBALA SINGHA
Versus
THE UNION OF INDIA AND 7 ORS.

SUBHADRA BARMAN
Versus
THE UNION OF INDIA AND 6 ORS.

DR. BRIJESH KUMAR RAI
Versus

THE INDIAN INSTITUTE OF TECHNOLOGY,

GUWAHATI AND 2 ORS
ORDERS

XXX
Versus
SRI PHAGULAL PRASAD

AINAL HAQUE @ AINAL HOQUE
Versus
THE UNION OF INDIA AND 6 ORS.

AINAL HAQUE @ AINAL HOQUE
Versus
THE UNION OF INDIA AND 6 ORS.

JAHIR ALI
Versus
THE UNION OF INDIA AND 5 ORS

JAHIR ALI
Versus
THE UNION OF INDIA AND 5 ORS

MR J C GOGOI

MR. A HUSSAIN

MR H R A CHOUDHURY
MR H R CHOUDHURY

MR. N H MAZARBHUIYAN
MR. N ISLAM

MR. K MIRA

MS. L WAJEEDA

MR.A C BORBORA
MR.N SAIKIA
MR.M DAS

MR.M SMITH
MR.N SAIKIA

MR. KR PATGIRI
MR. B GOGOI

MR. A PAUL
MS. A DEY

MS. D GHOSH
MS N DEKA
MR SAURADEEP DEY

MR S S DEY, SR. ADV, SC
GHC

MR. A GOYAL
MR. A CHOUDHURY

MR. A GOYAL
MR. A CHOUDHURY

MR. A R SIKDAR
MD A ALl

MR. A R SIKDAR
MD A ALI

SC, NRC
ASSTT.S.G.1.
SC, F.T

SC, ELECTION
COMMISSION.

SC, NRC
ASSTT.S.G.I.
SC, F.T

SC, ECI

SC, NRC
ASSTT.S.G.I.
SC, F.T

SC, ECI

GA, ASSAM

MR. D K SAIKIA

MR. U K NAIR

MR. U DAS (R- 5-7)
MR. S SAIKIA (R- 5-7)

GA, ASSAM
MR. S C KEYAL
C.G.C.

MRS.A DASS
ASSTT.S.G.I.
GA, AP

SC, NRC
ASSTT.S.G.I.
SC, F.T

SC, ELECTION
COMMISSION.

SC, NRC
ASSTT.S.G.I.
SC, F.T

SC, ELECTION
COMMISSION.

MR A B DEY
MR. S SUTRADHAR
SC, T

SC, NRC
ASSTT.S.G.I.
SC, ECI

SC, F.T

SC, NRC
ASSTT.S.G.I.
SC, F.T

SC, ECI

SC, NRC
ASSTT.S.G.1.
SC, ELECTION
COMMISSION.
SC, F.T

SC, NRC
ASSTT.S.G.I.
SC, F.T

SC, ELECTION
COMMISSION.
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[CIVIL BENCH-IV AND BAIL MATTERS]

THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

DAILY CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:www.ghconline.gov.in

[ For Tuesday,13th October 2020]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - Il HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]

HONOURABLE MR. JUSTICE SUMAN SHYAM
COURT NO: 6

Sr.No. Case Number

Main Parties

Petitioner Advocate

Respondent Advocate

10

Bail AppIn./1876/2020
(BAIL HEARING), FIXED

Bail AppIn./1877/2020
(BAIL HEARING), FIXED

Bail Appln./1889/2020
(BAIL HEARING), (PDF COPY),
FIXED

Cont.Cas(C)/462/2020

WP(C)/1473/2020

WP(C)/2903/2020

WP(C)/2914/2020

WITH
WP(C)/2852/2020

WITH
WP(C)/2858/2020

WITH
WP(C)/2861/2020

BAIL MATTERS

JOSEPH KISKU
Versus
THE STATE OF ASSAM

MAHUR UDDIN ALl @ MD. MOHUR UDDIN

ALl
Versus
THE STATE OF ASSAM

SANTOSH KUMAR @ SANTOSH KUMAR

RAI
Versus
THE STATE OF ASSAM

SUDHINDRA DAS
Versus

ANURADHA ADHIKARI SHARMA, ACS
MAZIBUR RAHMAN MONDOL AND 7 ORS.

Versus

THE STATE OF ASSAM AND 6 ORS.

SELIM SHEKH
Versus

THE STATE OF ASSAM AND 5 ORS
DHARMESWAR BASUMATARY

Versus

ASSAM POWER DISTRIBUTION COMPANY

LTD AND 4 ORS

PRAFULLA BORA
Versus

ASSAM POWER DISTRIBUTION COMPANY

LTD AND 4 ORS

MD. HABEZ ALI
Versus

ASSAM POWER DISTRIBUTION COMPANY

LTD AND 4 ORS

ROMEN PEGU
Versus

ASSAM POWER DISTRIBUTION COMPANY

LTD AND 4 ORS

MR. A AR KARIM

MR. A AR KARIM
MR B ISLAM

MR. M CHETIA
MR. N SAIKIA
MS N RAI

MR D J MEDHI
MR. D DAS SR. ADV
MR S KHOUND

MR. A K HUSSAIN
MS S HAZARIKA
MR. B HUSSAIN
MR A HAQUE

MR. M AHMED
MD | H LASKAR

MR B BURAGOHAIN
MR. R PHUKAN

MR B BURAGOHAIN
MR. R PHUKAN
MS B GOGOI

MR B BURAGOHAIN
MR. R PHUKAN
MS B GOGOI

MR B BURAGOHAIN
MR. R PHUKAN
MS B GOGOI

PP, ASSAM

PP, ASSAM

PP, ASSAM

GA, ASSAM
SC, PWD

GA, ASSAM
SC, REVENUE
SC, FINANCE

SC, APDCL

SC, APDCL

SC, APDCL

SC, APDCL




11

12

13

14

15

16

17

18

19

20

21

22

23

24

25

26

27

28

WITH
WP(C)/2915/2020

WP(C)/3120/2020

WP(C)/3583/2020

WP(C)/3602/2020
(PDF COPY)

WITH
WP(C)/529/2018

WITH
WP(C)/647/2019

WP(C)/3635/2020

FIXED

WP(C)/3694/2020
FIXED

WP(C)/3730/2020
FIXED

WP(C)/4034/2020
PDF COPY, FIXED

WP(C)/4118/2020

WP(C)/4124/2020

WP(C)/4130/2020

WP(C)/4131/2020

WP(C)/4134/2020
CAVT. NO.0419/2020

WP(C)/4135/2020

WP(C)/4137/2020

WP(C)/4146/2020

JAYANTA DEURI
Versus

ASSAM POWER DISTRIBUTION COMPANY

LTD AND 4 ORS

JITEN KALITA
Versus
THE STATE OF ASSAM AND 2 ORS

SUSILA GIRI
Versus
THE UNION OF INDIA AND 5 ORS.

GOBARDHARA ANCHALIK PANCHAYAT
Versus
THE STATE OF ASSAM AND 5 ORS.

GOBARDHANA ANCHALIK PANCHAYAT
AND ANR

Versus
THE STATE OF ASSAM AND 7 ORS

FAIZAN NESSA
Versus
THE STATE OF ASSAM AND 9 ORS.

AJIT BAISHYA
Versus
THE STATE OF ASSAM AND 7 ORS.

ANIL BORA AND ANR.
Versus
THE STATE OF ASSAM AND 4 ORS.

LAKSHESWAR BHARALI AND ANR.
Versus

GUWAHATI MUNICIPAL CORPORATION

AND 5 ORS.

PABINDRA DUTTA CHOWDHURY @ OPU
DUTTA CHOWDHURY

Versus
THE STATE OF ASSAM AND 5 ORS.

SANTANU DAS AND ANR.
Versus
UNION OF INDIA AND ANR.

BOARD OF DIRECTORS OF ALOMGAN]
S.S. LTD.

Versus
THE STATE OF ASSAM AND 5 ORS.

M/S. NOVO COMPUTING
Versus
UNION OF INDIA AND 3 ORS.

JANMONI KOCH AND 2 ORS.
Versus
THE STATE OF ASSAM AND 2 ORS.

JUBARA] DAS

Versus
THE ASSAM FISHERIES DEVELOPMENT
CORPN. LTD. AND 4 ORS.

AMINA KHATUN
Versus
THE UNION OF INDIA AND 7 ORS.

MOHSIN AHMED
Versus
THE STATE OF ASSAM AND 3 ORS.

M/S. SHASS ENGINEERS
Versus
THE STATE OF ASSAM AND ANR.

MR B BURAGOHAIN
MR. R PHUKAN

MR. P HAZARIKA
MR. P K MUNIR
MR. H S BORAH

MR. S UPADHAY
MR. B KUMAR

MR M AHMED
MR. A HUSSAIN

MR M AHMED
MR. A HUSSAIN

MR S KHOUND
MS. N BORAH
MR. K MOHAMMED

MS M BORUAH
MR ] PAYENG

MR. P P BORTHAKUR
MISS. R BORAH
MR. T MADHUKALLYA

MR D J MEDHI
MR S KHOUND

MR. A CHOWDHURY
MS. B CHOWDHURY

MR. S CHETIA
MR. ] P MORE

SC, CO OpP
MR. S K DAS
MR R KARIM
MR D BARMAN

MR K KHANNA
MR D DAS

MR B KAUSHIK
MR. S HAZARIKA

MR D ) MEDHI
MR. D DAS SR. ADV
MR S KHOUND

MR. M U MONDAL
MS. N NASRIN
MD. | H KHAN

MR J ISLAM

MR H | CHOUDHURY
MR. P N GOSWAMI
MR. D GOGOI

MR. KN CHOUDHURY
MR. R M DEKA
MR. D) DAS

SC, APDCL

SC, FOREST

SC, NRC
ASSTT.S.G.I.
SC, F.T

SC, ELECTION
COMMISSION.

SC, PNRD
GA, ASSAM
SC, IWT

GA, ASSAM

GA, ASSAM
SC, TRANSPORT

GA, ASSAM
SC, APDCL

SC, PNRD
GA, ASSAM

SC, GMC

GA, ASSAM
SC,GMDA
SC, GMC

ASSTT.S.G.I.

GA, ASSAM

ASSTT.S.G.I.

SC, EXCISE DEPTT.

MS. K CHOUDHURY
SC, AFDC
FOR CAVEATOR

GA, ASSAM
ASSTT.S.G.1.
SC, FINANCE

SC, PWD

SC, PWD
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29 WP(C)/4147/2020 MANIK DAS MR. D BARUAH GA, ASSAM

Versus MR. P K BORDOLOI
THE STATE OF ASSAM AND 3 ORS.
30 WP(C)/4151/2020 NOWSHAD ALI AHMED AND 3 ORS. MR A R BHUYAN GA, ASSAM
Versus MR. M A | HUSSAIN SC, REVENUE
THE STATE OF ASSAM AND 3 ORS. MR. S H ZAMAN
31 WP(C)/4155/2020 HUMZA PROPERTIES PRIVATE LTD. MR. A SATTAR GA, ASSAM
Versus MR Z MUKIT SC. REVENUE
THE STATE OF ASSAM AND 6 ORS. S CHOUDHURY SC, GDD
MS. R HUSSAIN

LEAVE NOTE OF ADVOCATES FOR 13/10/2020

3/3



THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
DAILY CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:www.ghconline.gov.in

[ For Tuesday,13th October 2020]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - Il HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]

BEFORE:
HONOURABLE MRS. JUSTICE RUMI KUMARI PHUKAN
COURT NO: 7
[CIVIL AND CRIMINAL BENCH]
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
MOTION (BA)
1 Bail AppIn./1668/2020 LACHIT BORA MR Z KAMAR SC, NCB
FIXED Versus MR B TALUKDAR
THE UNION OF INDIA
2 Bail AppIn./1987/2020 SOFIQUL ISLAM ALIAS SAFIQUL ISLAM MR N DUTTA SC, NCB
FIXED Versus MR. N N B CHOUDHURY
THE UNION OF INDIA MR. M DEWAN
MOTION
3 AB/2743/2020 HAKIM ALI AND ANR. MS D KALITA PP, ASSAM
Versus MR. S R RABHA
THE STATE OF ASSAM
4  AB/2746/2020 BINOD CHAUHAN AND ANR MR. T DEURI PP, ASSAM
Versus MR. R BORA
THE STATE OF ASSAM
ADMISSION
5 MFA/25/2020 THE NATIONAL INSURANCE COMPANY MS. R D MOZUMDAR
LIMITED MR. S P SHARMA
Versus MS. C MOZUMDAR
NEOTI BISWAS AND ANR
WITH
I.A.(Civil)/1438/2020 THE NATIONAL INSURANCE COMPANY MS. R D MOZUMDAR
in MFA/25/2020 LIMITED MR. S P SHARMA
Versus MS. C MOZUMDAR
NEOTI BISWAS AND ANR
6 MACApp./217/2020 SRI LALIT CH. GARO MR. KK DUTTA
Versus
MD. NEKIBUR RAHMAN AND ANR
7  MACApp./219/2020 RELIANCE GENERAL INSURANCE CO LTD MR. K K BHATTA
Versus MR J JOHN
AMINA BIBI AND 5 ORS MS R DEVI
WITH
I.A.(Civil)/1570/2020 RELIANCE GENERAL INSURANCE CO LTD MR. K K BHATTA
in MACApp./219/2020 Versus MR J JOHN
AMINA BIBI AND 5 ORS MS R DEVI
8 MACApp./220/2020 ORIENTAL INSURANCE COMPANY MR S DUTTA
LIMITED MR. S DUTTA
Versus MR. S DUTTA

ARUNA SAIKIA AND 2 ORS
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10

11

12

13

14

15

16

17

18

19

20

21

22

23

24

25

26

WITH
.A.(Civil)/1572/2020
in MACApp./220/2020

Bail AppIn./1851/2020
FIXED

Bail Appln./1888/2020
FIXED

Bail AppIn./1890/2020
FIXED

Bail Appln./1896/2020
FIXED

Bail AppIn./1983/2020
FIXED

Bail AppIn./1989/2020
FIXED

AB/1347/2020
FIXED

AB/1526/2020
FIXED

AB/1584/2020
FIXED

WITH
AB/1796/2020

AB/1797/2020
FIXED

AB/1991/2020
FIXED

AB/2035/2020
FIXED

AB/2097/2020
FIXED

AB/2192/2020
FIXED

AB/2225/2020
FIXED

AB/2283/2020
FIXED

AB/2335/2020
FIXED

ORIENTAL INSURANCE COMPANY
LIMITED

Versus
ARUNA SAIKIA AND 2 ORS

BAIL HEARING (BA)

JALAUDDIN @ JALLU
Versus
THE STATE OF ASSAM

MOHARUDDIN SK.
Versus
THE STATE OF ASSAM

RAJU KHAN
Versus
THE STATE OF ASSAM

MD. AMIR UDDIN RAHMAN
Versus
THE STATE OF ASSAM
ABED KHAN
Versus
THE STATE OF ASSAM

ABDUL MATIN
Versus
THE STATE OF ASSAM

BAIL HEARING

JAGADISH OJA
Versus
THE STATE OF ASSAM

HAJERA KHATUN
Versus
THE STATE OF ASSAM

PRANJAL DAS
Versus
THE STATE OF ASSAM

SMTI KARISHMA KAYAL
Versus
THE STATE OF ASSAM

LOKMAN ALI @ LOKMAN AKAND AND
ANR

Versus
THE STATE OF ASSAM

SAHABUDDIN @ LUKAS
Versus
THE STATE OF ASSAM

SADEK ALI @ MD. SADIK ALI
Versus
THE STATE OF ASSAM

MD. HAZRAT ALI AND 3 ORS
Versus
THE STATE OF ASSAM

MINU DAS BARUAH
Versus
THE STATE OF ASSAM

SHAHJAHAN ALI AND 2 ORS.
Versus
THE STATE OF ASSAM

RAMJAN ALI AND 6 ORS.
Versus
THE STATE OF ASSAM

MOMINA KHATUN
Versus
THE STATE OF ASSAM

MR S DUTTA
MR. S DUTTA
MR. S DUTTA

MR F HAQUE

MR M AHMED
MR. N AHMED
MR R A AHMED

MR. L MOHAN
MR. P GOGOI

MR. B K DAS
MR H P GUWALA

MR S RAHMAN
MD R ISLAM
MR S JAFRI

MR. G PHUKAN
MS. A CHAKRABARTY
L KALITA

MR G GOSWAMI
MR S DAS

MR. S ISLAM
MR A HAWARI

MR. A GANGULY
MR T CHHETRI

MR S S DEY

MR. M NATH

MR. A BHATTACHARJEE
MR. D ] KAPIL

MS. M R DEVI
MR. A AR KARIM

MR H R A CHOUDHURY
MR. | A HAZARIKA
MR. I U CHOWDHURY

MR. A AR KARIM

MR ] C BORAH

MR. P K DAS
MR. D DAS
MR. N MAHAJAN

MR. A AR KARIM

MR. A AR KARIM

MR. B M CHOUDHURY
MR. U CHOUDHURY

MR A CHAKRABORTY
MR. A H KHANDAKAR

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

MS C M DEKA(INFOR)
MR. A’ S TAPADER(INFOR)
MR M AHMED(INFOR)

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM
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27

28

29

30

31

32

33

34

AB/2396/2020
FIXED

AB/2397/2020
FIXED

AB/2398/2020
FIXED

AB/2490/2020
FIXED

AB/2545/2020
FIXED

AB/2546/2020
FIXED

AB/2580/2020
FIXED

I.A.(Civil)/968/2020
B/O
in MACApP./629/2019

WITH
MACAPpP./629/2019

JIAUR RAHMAN @ JIABUR RAHMAN
Versus
THE STATE OF ASSAM

NARESWAR BASUMATARY
Versus
THE STATE OF ASSAM

DINESH NATH
Versus
THE STATE OF ASSAM

NAZIR HUSSAIN
Versus
THE STATE OF ASSAM

BIJIT BORA
Versus
THE STATE OF ASSAM

RUMINA BEGUM AND ANR.
Versus
THE STATE OF ASSAM

MD. JAKIR HUSSAIN
Versus
THE STATE OF ASSAM

ORDERS

SMTI GITANJALI DEVI AND 3 ORS
Versus

UNITED INDIA INSURANCE CO. LTD AND

3 0RS

UNITED INDIA INSURANCE CO. LTD
Versus
SMTI GITANJALI DEVI AND 6 ORS

LEAVE NOTE OF ADVOCATES FOR 13/10/2020

MR. M RAHMAN
MS A AHMED

MR P K DAS
MR. M BARUAH

MR. AT SARKAR
MR D MAHANTA

MR. N UDDIN

MR. M ISLAM

S | AKAND

MR. M A MONDAL

MR. T ) MAHANTA
MR. A BORUA

MR. M AHMED
MD | H LASKAR

MR. B CHOWDHURY
MR. S R ISLAM

MR M R ADHIKARI
MS S P CHETRY (R1, R3,
R4)

MR. A J SAIKIA
MR. U K DUTTA
MR. K BORAH
MS B KASSHYAP

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

MR M R ADHIKARI (R1, R3,

R4)
MS S P CHETRY (R1, R3,
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[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:www.ghconline.gov.in

[ For Tuesday,13th October 2020]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - Il HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]

BEFORE:
HONOURABLE MR. JUSTICE ACHINTYA MALLA BUJOR BARUA
COURT NO: 9
[CIVIL BENCH-III
REMOTE VIDEO CONFERENCING MATTERS SHALL
BE TAKEN UP AFTER COMPLETION OF REGULAR
MATTERS OR AFTER 12 P.M.
THIS BENCH WILL HOLD COURT PROCEEDINGS
IN COURT NO. 17 INSTEAD OF COURT NO. 9.
THIS BENCH SIT TILL THE RISING OF
DIVISION BENCH-1 AND WILL SIT AGAIN,
IF TIME PERMITS.]
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
MOTION
1 Cont.Cas(C)/457/2020 CHAMPAK TAMULI MR. R C DAS
Versus MR S C DAS
LEENA DAS AND ANR. MR P BURAGOHAIN
2 Cont.Cas(C)/463/2020 PURABI REKHA SAIKIA MR. | ALAM
Versus MR. T SK

KUMAR SANJOY KRISHNA, IAS AND ANR.

3 WP(C)/3422/2020 APURBA KR. MAHANTA @ APURBA
MAHANTA
Versus

THE STATE OF ASSAM AND 2 ORS.

SHYAMAL BORUAH AND 49 ORS.
Versus
THE STATE OF ASSAM AND 3 ORS.

AZIR UDDIN
Versus
THE STATE OF ASSAM AND 3 ORS.

MOHAN CHETRY
Versus
THE UNION OF INDIA AND 5 ORS.

RONSMAI HOJAI
Versus
THE STATE OF ASSAM AND 5 ORS.

4  WP(C)/3540/2020

5 WP(C)/3569/2020

6 WP(C)/3608/2020

7 WP(C)/3661/2020

8 WP(C)/3668/2020 MOHAN RAM
Versus

THE STATE OF ASSAM AND 2 ORS.

OM PRAKASH AND 2 ORS.
Versus
THE UNION OF INDIA AND 4 ORS

9 WP(C)/3742/2020

MR. T ] MAHANTA
MS. P BHATTACHARYA
MR. A BORUA

MR ] PAYENG
MR. A BARUAH

DR. B AHMED
MR. A K AZAD
MR S A SIKDER

MR B ACHARYYA
MS. M ACHARYYA

MR H TALUKDAR

MD. M H CHOUDHURY
MRS. L N CHOUDHURY
MR. V ACHUMI

MR. M K CHOUDHURY

MR. B PATHAK
MR. R THADANI
MR. V KUMAR

SC, ASSAM KHADI AND
VILLAGE INDUSTRIES
BOARD, SC, HANDLOOM
AND TEXTILE

SC, PNRD

SC, IRRIGATION

ASSTT.S.G.I.

GA, ASSAM
SC, AG

SC, PWD

SC, N C HILLS
SC, FINANCE

GA, ASSAM

ASSTT.S.G.1.
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10

11

12

13

14

15

16

17

18

19

20

21

22

23

24

25

26

WP(C)/3841/2020

WP(C)/4119/2020

WP(C)/4120/2020

WP(C)/4122/2020

WP(C)/4127/2020

WP(C)/4128/2020

WP(C)/4133/2020

WP(C)/4143/2020

WP(C)/4144/2020

WP(C)/4145/2020

WP(C)/976/2018
B/O

WP(C)/6765/2019
FIXED

WP(C)/8353/2019
B/O

WP(C)/8570/2019
B/O

WITH
I.A.(Civil)/24/2020

in WP(C)/8570/2019

WP(C)/8713/2019
B/O

WITH
WP(C)/5833/2019

WITH
WP(C)/7397/2019

RAJEEB PAUL
Versus
THE STATE OF ASSAM AND 5 ORS.

LILABATI GOALA
Versus
THE STATE OF ASSAM AND 4 ORS.

NASIM UDDIN LASKAR
Versus
THE UNION OF INDIA AND 5 ORS.
NILOTPAL NATH
Versus
THE STATE OF ASSAM AND 3 ORS.
RAJESH BHAGAWAN PASSI
Versus
OIL INDIA LIMITED AND 2 ORS

FORCE NO. 911530166 INSPECTOR

(MINISTERIAL) SANJAY KUMAR SINGH
Versus

THE UNION OF INDIA AND 6 ORS.

RUMI GOGOI AND 125 ORS.
Versus

THE STATE OF ASSAM AND 5 ORS.

GAGAN CHANDRA DAS AND 4 ORS.
Versus

THE STATE OF ASSAM AND 5 ORS.

GEETA DEVI AND ANR.
Versus
THE STATE OF ASSAM AND 7 ORS.

BAPAN BAISHYA
Versus
THE STATE OF ASSAM AND 5 ORS.

ADMISSION

MD. MUSTAK AHMED
Versus
THE STATE OF ASSAM AND 3 ORS.

ANOWAR HUSSAIN
Versus
THE STATE OF ASSAM AND 6 ORS.

RAJIB KUMAR DAS
Versus
UNION BANK OF INDIA AND 2 ORS

DIMBESWAR HALOI AND 3 ORS.
Versus
THE STATE OF ASSAM AND 3 ORS.

SUJITA KALITA DEKA
Versus
THE STATE OF ASSAM AND 6 ORS.

BRAZA KUMAR BARUAH
Versus
THE STATE OF ASSAM AND 6 ORS.

HIRA KALITA
Versus
THE STATE OF ASSAM AND 3 ORS.

HARENDRA NATH DEKA
Versus
THE STATE OF ASSAM AND 4 ORS.

MR. M AHMED

MR. M U MAHMUD
MR S ISLAM

MR S H MAHMUD
MS. R AHMED

G UDDIN
MR. N H LASKAR
MR. T A CHOUDHURY

MR. R M DEKA
MR. D | DAS
MR. R BHARALI

MR. B CHAKRABORTY
MR. S CHAKRABORTY
MRS P HAZARIKA

MR. R MAZUMDAR
MRS P RAI
MS. P K DEVI

MR A R BHUYAN
MR. M Al HUSSAIN

MR A N AHMED

MR H GUPTA
MS. R M SARMAH

MR. N DHAR
MS. S DASGUPTA

MR. R M CHOUDHURY

ALHAJ) INAM UDDIN
MRS. R MOMTAZ
MR. A ALAM

MR. S K DAS
MR R KARIM
MR D BARMAN

MR. B K DAS
MR. N DAS
MR H P GUWALA

MR. N AHMED

DR. B AHMED
MR. N HAQUE
MR. A KAZAD
MS. D ) BORAH

MR H DAS
MR. B C DEKA

MR. R SARMA
MR H TALUKDAR
MS D DAS

MS M DEKA

GA, ASSAM

GA, ASSAM

ASSTT.S.G.I.

SC, PNRD

GA, ASSAM
SC, OIL

ASSTT.S.G.I.

GA, ASSAM

SC, WATER RESOURCE

GA, ASSAM
SC, AG
SC, FINANCE

GA, ASSAM
SC, WATER RESOURCE

GA, ASSAM

GA, ASSAM

SC, AG

MR. A ALAMGEER
SC, FINANCE

SC, GHC

MR. M SARMA (R-1,2,3)

GA, ASSAM

MR. S K GOSWAMI
MR. N AHMED

MS P SARMA

MR R A AHMED
SC, REVENUE

GA, ASSAM
MR. B K DAS
SC, REVENUE

GA, ASSAM
SC, AG
SC, FINANCE

SC, AG
SC, IRRIGATION

GA, ASSAM
SC, AG

SC, PHE

SC, FINANCE
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27

28

29

30

31

32

33

34

35

36

37

38

39

40

41

WITH
WP(C)/8149/2019

WITH
WP(C)/8232/2019

WITH
WP(C)/8370/2019

WITH
WP(C)/8561/2019

WITH
WP(C)/8567/2019

WITH
WP(C)/8617/2019

WITH
WP(C)/8632/2019

WITH
WP(C)/8655/2019

WITH
WP(C)/8672/2019

WITH
WP(C)/8690/2019

WITH
WP(C)/8714/2019

WITH
WP(C)/9192/2019

WITH
WP(C)/9438/2019

WITH
WP(C)/9556/2019

WITH
WP(C)/104/2020

NILMONI BASUMATARY @ NILOMONI
BASUMATARY

Versus
THE STATE OF ASSAM AND 6 ORS

BINAPANI DAS
Versus
THE STATE OF ASSAM AND 5 ORS.

KANAKESWAR BARUAH
Versus
THE STATE OF ASSAM AND 5 ORS.

HAREN PATHAK
Versus
THE STATE OF ASSAM AND 5 ORS.

PHAGUNI DEWRI
Versus
THE STATE OF ASSAM AND 7 ORS.

DEBEN HAZARIKA
Versus
THE STATE OF ASSAM AND 3 ORS.

BRAJA PATHAK @ BRAJA KUMAR PATHAK
Versus
THE STATE OF ASSAM AND 5 ORS.

PURNA BARUAH @ PURNA KT. BARUAH
Versus
THE STATE OF ASSAM AND 3 ORS.

BOLIN SAIKIA
Versus
THE STATE OF ASSAM AND 5 ORS.

SUREN BORDOLOI
Versus
THE STATE OF ASSAM AND 3 ORS.

NARENDRA NATH BORGOHAIN
Versus
THE STATE OF ASSAM AND 6 ORS.

BINA BALA DEVI
Versus
THE STATE OF ASSAM AND 5 ORS.

NARA KANTA BORA
Versus
THE STATE OF ASSAM AND 4 ORS.

JATIN BORO
Versus
THE STATE OF ASSAM AND 5 ORS

SUREN CHANDRA RABHA
Versus
THE STATE OF ASSAM AND 3 ORS

MS. P CHAKRABORTY
MR. K R PATGIRI

MS. C DAS

MS. C BORDOLOI

MR. KR PATGIRI
MS. P CHAKRABORTY
MRS. C DAS

MR. K R PATGIRI
MS. P CHAKRABORTY
MRS. C DAS

MR. K R PATGIRI
MS. P CHAKRABORTY
MRS. C DAS

MR. D BORAH
MR. R DOWARAH

MR H DAS
MR. B C DEKA

MR. K R PATGIRI
MS. P CHAKRABORTY
MRS. C DAS

MR H DAS
MR. B C DEKA

MR. K R PATGIRI
MS. P CHAKRABORTY

MR H DAS
MR. B C DEKA

MR F U BARBHUIYA
MS S DAS

MR. K R PATGIRI
MS. P CHAKRABORTY
MRS. C DAS

MR H DAS
MR. B C DEKA

MR. KR PATGIRI

MS P CHAKRABORTY
MS. C BORDOLOI
MS. C DEKA

MR H DAS
MR. B C DEKA

GA, ASSAM

SC, AG

SC,PHE

SC, FINANCE DEPTT.

GA, ASSAM
SC, AG
SC, FINANCE

GA, ASSAM
SC, AG
SC, FINANCE

GA, ASSAM
SC, AG
SC, FINANCE

GA, ASSAM
SC, AG
SC,PHE
SC,KAAC
SC, FINANCE

SC, AG
SC, IRRIGATION

GA, ASSAM
SC, AG
SC, FINANCE

SC, AG
SC, IRRIGATION

GA, ASSAM

SC, AG

SC, IRRIGATION

SC, FINANCE DEPTT.

SC, AG
SC, IRRIGATION

GA, ASSAM
SC, AG
SC,PHE
SC, FINANCE

GA, ASSAM
SC, AG
SC, FINANCE DEPTT.

SC, AG
SC. AGRICULTURE

GA, ASSAM
SC, AG
SC, FINANCE

SC, AG
SC, PWD
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42

43

44

45

46

47

48

49

50

51

52

53

54

55

56

WITH
WP(C)/162/2020

WITH
WP(C)/325/2020

WITH
WP(C)/402/2020

WITH
WP(C)/407/2020

WITH
WP(C)/412/2020

WITH
WP(C)/485/2020

WITH
WP(C)/556/2020

WITH
WP(C)/605/2020

WITH
WP(C)/679/2020

WITH
WP(C)/728/2020

WITH
WP(C)/761/2020

WITH
WP(C)/875/2020

WITH
WP(C)/1137/2020

WITH
WP(C)/1178/2020

WITH
WP(C)/1340/2020

DEBEN SOLAL
Versus
THE STATE OF ASSAM AND 6 ORS

AJOY TALUKDAR
Versus
THE STATE OF ASSAM AND 6 ORS.

SUSHIL KUMAR DAS
Versus
THE STATE OF ASSAM AND 5 ORS.

PRABHAT ROY
Versus
THE STATE OF ASSAM AND 6 ORS.

SINA MAYA CHETRY
Versus
THE STATE OF ASSAM AND 5 ORS

HAIYANGYING ZEME
Versus
THE STATE OF ASSAM AND 6 ORS

AMINA BEGUM
Versus
THE STATE OF ASSAM AND 7 ORS

CHAMPAWATI TAYE
Versus
THE STATE OF ASSAM AND 5 ORS.

DHARMESWAR KOCH
Versus
THE STATE OF ASSAM AND 5 ORS.

RABI RAM KALITA
Versus
THE STATE OF ASSAM AND 3 ORS.

TILAK CH. DEKA @ TILAK DEKA
Versus
THE STATE OF ASSAM AND 5 ORS.

TUNARAM MURA @ TUNURAM MURA

Versus
THE STATE OF ASSAM AND 6 ORS

MAFIZUDDIN AHMED
Versus
THE STATE OF ASSAM AND 3 ORS

NRIPEN BARUAH
Versus
THE STATE OF ASSAM AND 3 ORS.

PUNILAL GARH
Versus
THE STATE OF ASSAM AND 6 ORS.

MR. K R PATGIRI

MS. C DAS

MS P CHAKRABORTY
MS. C BORDOLOI

MR. D GOGOI
MR. B P SINHA

MR. K R PATGIRI
MRS. C DAS

MR. K R PATGIRI

MS. C BORDOLOI

MS. P CHAKRABORTY
MRS. C DAS

SC, AG

MR. K R PATGIRI
MS. C DAS

SC, FINANCE

MR. N SARKAR
MR P K BASU
MR. R PAUL

MR. K R PATGIRI

MS P CHAKRABORTY
MS. C BORDOLOI
MRS. C DAS

MR. K R PATGIRI
MS P CHAKRABORTY
MRS. C DAS

MR. K R PATGIRI
MS. C BORDOLOI
MS. P CHAKRABORTY

MR H DAS
MR. B C DEKA

MR. K R PATGIRI
MRS. C DAS
MS. P CHAKRABORTY

MR. K R PATGIRI

MS. C DAS

MS P CHAKRABORTY
MS. C BORDOLOI

MR H DAS
MR. B C DEKA

MR H DAS
MR. B C DEKA

MR. K R PATGIRI
MRS. C DAS

GA, ASSAM

SC, AG

SC, IRRIGATION

SC, FINANCE DEPTT.

GA, ASSAM
SC,PWD
SC, FINANCE

GA, ASSAM
SC, AG
SC,PHE
SC, FINANCE

GA, ASSAM
SC, AG
SC, FINANCE

GA, ASSAM

SC, SOIL CONSERVATION

DEPTT.

SC, AG
SC,PHE
SC, DIMA HASAO

GA, ASSAM
SC, AG
SC, FINANCE DEPTT.

GA, ASSAM

SC, AG

SC, IRRIGATION

SC, FINANCE DEPTT.

GA, ASSAM

SC, AG

SC, IRRIGATION
SC, FINANCE

SC, AG
SC, IRRIGATION

GA, ASSAM

SC, AG

SC, WATER RESOURCE
SC, FINANCE

GA, ASSAM
SC, AG
SC, FINANCE

GA, ASSAM
SC, AG

SC, AG
SC, IRRIGATION

GA, ASSAM
SC, AG
SC, FINANCE DEPTT.
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WITH
57 WP(C)/1435/2020

58 WP(C)/370/2020

59 WP(C)/3095/2020

60 WP(C)/3482/2020
FIXED

WITH
[.LA.(Civil)/1512/2020
in WP(C)/3482/2020

WITH
[.A.(Civil)/1564/2020
in WP(C)/3482/2020

WITH
[.A.(Civil)/1605/2020
in WP(C)/3482/2020

61 Cont.Cas(C)/683/2019
B/O

62 1.A.(Civil)/1325/2020
FIXED
in WP(C)/1006/2018

WITH
WP(C)/1006/2018

WITH
63 WP(C)/6477/2011

WITH
MC/326/2013
in WP(C)/6477/2011

WITH
64 WP(C)/4148/2012

SMTI. HEMESWARI HAZARIKA
Versus
THE COMMISSIONER AND SECRETARY
TO THE GOVT. OF ASSAM AND 6 ORS
SYED NAZRUL ISLAM
Versus
THE STATE OF ASSAM AND 2 ORS.

SAYYED ALAM
Versus
THE STATE OF ASSAM

TABURAM PEGU AND 2 ORS.
Versus
THE STATE OF ASSAM AND 8 ORS.

SARMISTHA BARUA
Versus
TABURAM PEGU AND11 ORS.

SARMISTHA BARUA
Versus
THE STATE OF ASSAM AND 11 ORS.

TABURAM PEGU AND 2 ORS.

Versus
THE STATE OF ASSAM AND 8 ORS.
ORDERS
MARAMI| SAUD
Versus

AJAY KUMAR AND ANR.

BRAJEN MALAKAR
Versus
THE STATE OF ASSAM AND 14 ORS.

DILIP BORA
Versus
THE STATE OF ASSAM AND 14 ORS.

PADMADHAR DAS
Versus
THE STATE OF ASSAM AND ORS

MD. SHAKEEL SADULLAH and ANR.
Versus
PADMADHAR DAS and ORS.

DR. MRINAL BARMAN and 3 ORS
Versus
THE STATE OF ASSAM AND 14 ORS

MR. S BORTHAKUR
MS. P BORAH

MR HR A CHOUDHURY

MR F U BARBHUIYA
MS S DAS

MR A R BHUYAN
MR. M Al HUSSAIN

MR D K DAS
MR. R K AGARWALA
MR H BETALA

MR. U K NAIR
MR. P N GOSWAMI
MR. R R Gogoi

MR. U K NAIR
MR. P N GOSWAMI
MR. R R Gogoi

MR D K DAS
MR H BETALA

MR. A R TAHBILDAR

MR. D K DAS

MR. R K AGARWALA
MR H BETALA

MR C KUMAR

MR. S K GOSWAMI
MR. N BARMAN
MR. A KALITA

MR.B GOSWAMI
MS.P BORAH

MR.B GOSWAMI
MS.P BORAH

MR.A SARMA
MR.U K NAIR
MR.A CHETRY
MRS.S P NAIR

GA, ASSAM
SC, AG
SC, PWD

GA, ASSAM

SC, TRANSPORT

GA, ASSAM

GA, ASSAM
MR. D K DAS

GA, ASSAM
MR. D K DAS

GA, ASSAM

MR. S C KEYAL (R2)

SC, IRRIGATION

MR. T. ) .MAHANTA(R-8-13)
MR D. K. DAS

MS. B. HAZARIKA (R-
6,7,8,9,13)

MR. D. MAHANTA (R-
7,8,9,13)

MR. H .BETALA

MR C KUMAR

SC, IRRIGATION

MR.K N CHOUDHURY

SC, FINANCE & TAXATION
MR.G BAISHYA

MR.U K NAIR

MS.R DEKA

MR.A CHETRY

MRS.S P NAIR

MR.A HASSAN

ADDL. AG,ASSAM

SC, FINANCE & TAXATION
MR.U K NAIR

MR.A CHETRY

MRS.S P NAIR

MR.R DUBEYR-9, 12, 13,

14, 16 and17

MS.A B KAYASTHA(R-9, 12,
13, 14,16 & 17)

MR.S DEY(R-9, 12, 13, 14,
16 & 17)

SC, AGRI. DEPARTMENT
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65

66

67

68

69

WITH
I.A.(Civil)/477/2016
in WP(C)/4148/2012

WITH
WP(C)/5295/2013

WITH
WP(C)/5575/2014

WITH
[.A.(Civil)/1506/2020
in WP(C)/5575/2014

WITH
WP(C)/6385/2015

WITH
WP(C)/5005/2016

WITH
[.A.(Civil)/1507/2020
in WP(C)/5005/2016

WITH
[.A.(Civil)/1517/2020
in WP(C)/5005/2016

WITH
WP(C)/5026/2016
CAVT. NO. & 1024//2016

DR. MRINAL BARMAN and 3 ORS
Versus
THE STATE OF ASSAM AND 14 ORS

BISWAJIT KUMAR NATH and 4 ORS
Versus
THE STATE OF ASSAM AND 8 ORS

SANJAI KUMAR MAHANTA
Versus
THE STATE OF ASSAM AND 10 ORS

ALL ASSAM TRIBAL SANGHA AND ANR.

Versus

SANJAI KUMAR MAHANTA AND11 ORS.

MOTILAL TALUKDAR and 2 ORS.
Versus
THE STATE OF ASSAM AND 11 ORS

BHAGWAN PATOR
Versus
THE STATE OF ASSAM AND 6 ORS

ALL ASSAM TRIBAL SANGHA AND ANR.

Versus
BHAGWAN PATOR AND 7 ORS.

BHAGWAN PATOR
Versus
THE STATE OF ASSAM AND 6 ORS

EQUALITY FORUM
Versus
THE STATE OF ASSAM AND 12 ORS

MR.A SARMA
MR.U K NAIR
MR.A CHETRY
MRS.S P NAIR

MR.A SARMA
MR.U K NAIR
MR.A CHETRY
MRS.S P NAIR

MR.S K GOSWAMI
MR. M MORE

MR N DUTTA
MS. S HAZARIKA

MR.S K GOSWAMI
MR.N BARMAN

MR.D K DAS
MRH BETALA
MRD DUARA

MR N DUTTA
MS. S HAZARIKA

MR. D K DAS
MR H BETALA

MS.A CHOUDHURY
MR P BHARDWA|
MR.N BORAH

MR.T N SRINIVASAN

MR.R DUBEYR-9, 12, 13,

14, 16 and17

MS.A B KAYASTHA(R-9, 12,
13, 14,16 & 17)

MR.S DEY(R-9, 12, 13, 14,
16 & 17)

SC, PERSONNEL DEPT.
SC, AGRI. DEPARTMENT

MR. D SARMAH (R5)

MR DEBA SARMAH (R6-9)
MR D SAIKIA (R5-9)

SC, AGRI. DEPARTMENT

DR.B AHMED

MR D K DAS

MR.D K DAS(R- 6&8)(R-3)
MR.M HUSSAIN(R-
5,7&11)(R- 6&8)(R-3)

MR H BETALA

MR C KUMAR

SC, IRRIGATION

MRH BETALA(R- 6&8)

MR D K DAS

MR.D K DAS(R- 6-9 &
12)(R- 8,9&12)(R-4)
MR. R. DHAR (R- 2 & 3)
MR.M HUSSAIN(R- 6-9 &
12)(R- 8,9&12)(R-4)
MR H BETALA

MR C KUMAR

MRH BETALAR- 6-9 and
12R- 8,9and12

SC, IRRIGATION(R-1,2)

GA, ASSAM

MR.G BAISHYAR-6 and 7
SC, WATER RESOURCE
SC, PERSONNEL DEPT.

GA, ASSAM

GA, ASSAM

MR.A K THAKUR

MR.] AHMED

MR.D KDAS(R-5,6,9 &
10)

MR | PAYENG

MS.S KALITA

MR D DUARAR-5,6,9
and 10

MR H BETALA(R -5, 6,9 &
10)

FOR CAVEATOR

MR.T DOLEY

SC, PERSONNEL DEPT.
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70

71

72

73

WITH
WP(C)/5169/2016

WITH
WP(C)/5715/2016

WITH
WP(C)/5870/2016

WITH
[.A.(Civil)/1634/2016
in WP(C)/5870/2016

WITH
[.A.(Civil)/2753/2017
in WP(C)/5870/2016

WITH
WP(C)/623/2017

WITH
I.A.(Civil)/763/2020
in WP(C)/623/2017

WITH
[.A.(Civil)/1320/2020
in WP(C)/623/2017

WITH
[.A.(Civil)/1509/2020
in WP(C)/623/2017

WITH
[.A.(Civil)/1581/2020
in WP(C)/623/2017

GOBIN CH. DASTIDAR and 2 ORS.
Versus
THE STATE OF ASSAM AND 10 ORS

ANIL KUMAR JALAN and 3 ORS
Versus
THE STATE OF ASSAM AND 7 ORS

DHIRAJ SAIKIA and 2 ORS
Versus
THE STATE OF ASSAM AND 10 ORS

DHIRAJ SAIKIA and 2 ORS
Versus
THE STATE OF ASSAM AND 7 ORS

HEM CHANDRA BARUAH
Versus
DHIRAJ SAIKIA and 10 ORS

SMT. SARMISTHA BARUA and 7 ORS.
Versus
THE STATE OF ASSAM and 9 ORS.

BOLIN DEURI AND 3 ORS
Versus
SMT. SARMISTHA BARUA and 13 ORS

TABURAM PEGU, APS AND 2 ORS
Versus
THE STATE OF ASSAM and 30 ORS.

ALL ASSAM TRIBAL SANGHA AND ANR.

Versus
SARMISTHA BARUA AND 11 ORS.

SURJEET SINGH PANESAR
Versus

SMT. SARMISTHA BARUA AND 16 ORS.

MR.M K CHOUDHURY
MR.N BARUAH

MR.A CHOUDHURY
MRP BHARDWA)
MR.T N SRINIVASAN

MR.M K CHOUDHURY
MS.A CHOUDHURY
MR.N BARUAH

MRP BHARDWA]
MR.T N SRINIVASAN

MR.T ] MAHANTA
MS.B HAZARIKA

MS.P MAHANTA

MR.A BHATTACHARYA
MR.D MAHANTA

MR.T ] MAHANTA
MS.B HAZARIKA

MS.P MAHANTA

MR.A BHATTACHARYA
MR.D MAHANTA

MR.N DUTTA
MR.P MAHANTA
MR.R B GOHAIN

MR.U K NAIR
MR.G Z AHMED
MR.M P SHARMA

MR R SENSUA
MR. S BORTHAKUR

MR. D K DAS
MR H BETALA
MR. R K AGARWALA

MR N DUTTA
MS. S HAZARIKA

MR N DUTTA
MR. P P DUTTA

GA, ASSAM

MR.A K THAKUR

MR.) AHMED(R- 5-11)

MR A HAQUE(R- 5-11)
MR.G Y KHANR-7,8,9and11
MS.D BORA(R- 5-11)

SC, PERSONNEL DEPT.

GA, ASSAM(R1,3)

MR.D K DAS(R- 5&7)

MR.H K MAHANTA

MR.B GOGOI

MRH BETALAR- 5and7

SC, PERSONNEL DEPT.(R4)
MRD DUARA(R- 5&7)

SC, FINANCE(R2)

GA, ASSAM

MR. S K GOSWAMI (R 10,
11)

MR. R .DHAR (R- 2 & 3)
MR. P MAHANTA

MS.N DUTTA(Sr. Adv)(R-9)
MR. B K GOSWAMI (R 10,
11)

MR.R B GOHAIN(R-9)
MR. A KALITA (R 10, 11)
SC, PERSONNEL DEPT.
SC, IRRIGATION

GA, ASSAM
SC, PERSONNEL DEPT.
SC, IRRIGATION

MR.T ] MAHANTA

GA, ASSAM

MR.A BHATTACHARYA
MR.D MAHANTA

SC, IRRIGATION

SC, PERSONNEL DEPT.
MR.B HAZARIKA

MR N DUTTA
GA, ASSAM
MR. P P DUTTA
MR R SENSUA

MR. P N GOSWAMI

GA, ASSAM

MR. P N GOSWAMI

GA, ASSAM
MR. P N GOSWAMI
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74

75

76

77

78

79

WITH
WP(C)/770/2018

WITH
WP(C)/5419/2019
CAVT. NO. 0734/2019

WITH
WP(C)/2960/2020

WITH
[.A.(Civil)/1511/2020
in WP(C)/2960/2020

WITH
WP(C)/2967/2020

WITH
[.A.(Civil)/1313/2020
in WP(C)/2967/2020

WITH
[.A.(Civil)/1426/2020
in WP(C)/2967/2020

WITH
[.A.(Civil)/1510/2020
in WP(C)/2967/2020

WITH
WP(C)/2999/2020

WITH
WP(C)/3129/2020

WITH
[.A.(Civil)/1508/2020
in WP(C)/3129/2020

HITESH DEV SARMA AND 5 ORS
Versus
THE STATE OF ASSAM AND 13 ORS

PRADIP KUMAR BARUAH AND 2 ORS.
Versus
THE STATE OF ASSAM AND 14 ORS

HARI PRASAD MILI
Versus
THE STATE OF ASSAM AND 15 ORS.

ALL ASSAM TRIBAL SANGHA AND ANR.

Versus
HARI PRASAD MILI AND 16 ORS.

INDRAJIT KOULI
Versus
THE STATE OF ASSAM AND 5 ORS.

SHANKAR KR PATHAK
Versus
THE STATE OF ASSAM AND 5 ORS.

IVY GOHAIN DASGUPTA
Versus
THE STATE OF ASSAM AND 5 ORS.

ALL ASSAM TRIBAL SANGHA AND ANR.

Versus
INDRAJIT KOULI AND 6 ORS.

PRANAB KUMAR TURUNG
Versus
THE STATE OF ASSAM AND 7 ORS

PRANAB KUMAR TURUNG
Versus
THE STATE OF ASSAM AND 7 ORS.

ALL ASSAM TRIBAL SANGHA AND ANR.

Versus
PRANAB KUMAR TURUNG AND 9 ORS.

MR. M K CHOUDHURY
MR. A BARKATAKI
MR. N BARUAH

MR P BHARDWA|

MR. T N SRINIVASAN

MR. S K GOSWAMI
MR. N BARMAN

MR B BURAGOHAIN
MS. S E AHMED
MR. D R GOGOI

MR N DUTTA
MS. S HAZARIKA

MR B BURAGOHAIN
MS. S E AHMED
MR. D R GOGOI

MR. KN CHOUDHURY
MR. N BARMAN

MR. N BARMAN

MR N DUTTA
MS. S HAZARIKA

MR. D K DAS
MR H BETALA
MR C KUMAR

MR. D K DAS
MR H BETALA
MR. R K AGARWALA

MR N DUTTA
MS. S HAZARIKA

GA, ASSAM

MR ] CHUTIYA
(R11,R12,R13,R14,R15)
MR. S S ROY(R-6)

MR. D NATH(ASGA, R- 1,3-

5)

MS. S KEMPRAI
(R11,R12,R13,R14,R15)
MR. A THAKUR(R-2)

MR. KN CHOUDHURY
MR D K DAS

MR. N UPADHAYAY
MR. D MAHANTA

MR H BETALA

MR C KUMAR

SC, IRRIGATION

MRS. B HAZARIKA
FOR CAVEATOR

MR. K N CHOUDHURY
MR. S K GOSWAMI

MR. N BARMAN

SC. WATER RESOURCE
DEPTT.

MR. K N CHOUDHURY
MR. S K GOSWAMI

MS P SARMA

SC, WATER RESOURCE

SC, WATER RESOURCE
MR. D R GOGOI

MR. K N CHOUDHURY
MR. S K GOSWAMI

MR. N BARMAN

MS P SARMA

SC, WATER RESOURCE

GA, ASSAM
SC, WATER RESOURCE
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
DAILY CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:www.ghconline.gov.in

[ For Tuesday,13th October 2020]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - Il HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]
BEFORE:

HONOURABLE MR. JUSTICE KALYAN RAI SURANA
HONOURABLE MR. JUSTICE A)JIT BORTHAKUR

Versus
THE STATE OF ASSAM AND 5 ORS.

MS. N CHOUDHURY
MR. M BORAH

MR. A KHOUND

MR A TALUKDAR

COURT NO: 10
[SPECIAL DIVISION BENCH
RESPECTIVE SINGLE BENCHES WILL SIT
AFTER RISING OF THIS BENCH]
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ADMISSION
WA/110/2020 DHRUBOQJYOTI CHAKRABORTY MR. N DHAR SC, APSC
Versus MS. S D GUPTA SR, GA, ASSAM
THE STATE OF ASSAM AND 4 ORS.
WA/111/2020 KAVITA DAS MR. K N CHOUDHURY GA, ASSAM
Versus MR. | PATOWARY
THE STATE OF ASSAM AND 3 ORS.
WA/118/2020 SUSOVAN DAS MR. N DHAR GA, ASSAM
Versus MS. S DASGUPTA SC, APSC
THE STATE OF ASSAM AND 4 ORS.
WA/119/2020 SRI BHASKAR DUTTA DAS MR. N DHAR SR. GA, ASSAM
Versus MS. S DASGUPTA SC, REVENUE
STATE OF ASSAM AND 2 ORS
WA/127/2020 BHASKAR CHANDRA DEVA SARMA MR. A K BHUYAN SC, APSC
Versus MS. N CHOUDHURY
THE STATE OF ASSAM AND 5 ORS. MR. M BORAH
MR. A KHOUND
MR A TALUKDAR
WITH
I.A.(Civil)/1678/2020 BHASKAR CHANDRA DEVA SARMA MR. A K BHUYAN GA, ASSAM
in WA/127/2020 Versus MS. N CHOUDHURY
THE STATE OF ASSAM AND 5 ORS. MR. M BORAH
MR. A KHOUND
MR A TALUKDAR
WA/128/2020 KUNAL DAS MR. A K BHUYAN SC, APSC
B/O Versus MS. N CHOUDHURY
THE STATE OF ASSAM AND 3 ORS. MR. M BORAH
MR. A KHOUND
MR A TALUKDAR
WITH
I.A.(Civil)/1690/2020 KUNAL DAS MR. A K BHUYAN GA, ASSAM
in WA/128/2020 Versus MS. N CHOUDHURY
THE STATE OF ASSAM AND 3 ORS. MR. M BORAH
MR. A KHOUND
MR A TALUKDAR
WA/137/2020 NIPAN KR PATHAK MR. A K BHUYAN SC, APSC
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WITH

I.A.(Civil)/1687/2020 NIPAN KR PATHAK MR. A K BHUYAN
in WA/137/2020 Versus MS. N CHOUDHURY
THE STATE OF ASSAM AND 5 ORS. MR. M BORAH
ORDERS
8 Crl.A./Z171/2020 SHRI BHASKARJIT PHUKAN @ MR. P J SAIKIA SC, NIA
P/H, LCR 7 FILES, FIXED SWAGADITYA PHUKAN AND ANR MR. R S MISHRA
Versus MR. P BORDOLOI
NATIONAL INVESTIGATION AGENCY
9 Crl.A./186/2020 AKHIL GOGOI MR. S BORTHAKUR SC, NIA
WITH OFFICE NOTE, FIXED Versus MR. K GOGOI
THE NATIONAL INVESTIGATION AGENCY, MR R SENSUA
NIA MR D BORAH
10 1L.A.(Crl.)/475/2020 ZAKIR HUSSAIN AND 2 ORS. MR. N ALAM R K PP, ASSAM
WITH OFFICE NOTE, LCR 6 FILES Versus MR. A RAHMAN
in Crl.A./415/2019 THE STATE OF ASSAM AND ANR
WITH
Crl.A./415/2019 ZAKIR HUSSAIN AND 2 ORS. MR. S C BISWAS PP, ASSAM
Versus MR. N ALAM R K
THE STATE OF ASSAM AND ANR MR. A RAHMAN
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THE GAUHATI HIGH COURT AT GUWAHATI

(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
DAILY CAUSELIST

[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:www.ghconline.gov.in

[ For Tuesday,13th October 2020]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - Il HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]

BEFORE:
HONOURABLE MR. JUSTICE KALYAN RAI SURANA
COURT NO: 10
[THIS BENCH WILL SIT AFTER RISING OF
SPECIAL DIVISION BENCH.
ADJOURNMENT TO BE PRAYED ONE DAY
IN ADVANCE.]
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ADMISSION

1 WP(C)/3905/2017
CAVT. NO. 831/2017

2 WP(C)/3994/2017

3 WP(C)/4002/2017

4  WP(C)/5258/2017

5 WP(C)/5259/2017

6 WP(C)/5869/2017

7 1.LA(Civil)/1182/2020
in WP(C)/4323/2018

WITH
WP(C)/4323/2018

8 LA.(Civil)/1255/2020
in WP(C)/267/2020

ANCHAD JWHALAO BRAHMA
Versus
THE STATE OF ASSAM AND 4 ORS

FULESWAR DAS
Versus

THE ASSAM FISHERIES DEV. CORPN.

LTD. and ANR.

MIRAJAL HOQUE and 17 ORS.
Versus
THE STATE OF ASSAM and 3 ORS.

DILIP BARMAN
Versus
THE STATE OF ASSAM and 2 ORS.

SUBHASH GOSWAMI
Versus
THE STATE OF ASSAM and 2 ORS.

SUSHIL DEBNATH
Versus
THE STATE OF ASSAM and 5 ORS.

ORDERS

CHIDANANDA TALUKDAR
Versus
STATE OF ASSAM AND 2 ORS.

CHIDANANDA TALUKDAR
Versus
STATE OF ASSAM AND 2 ORS.

O BIRAMONI SINGH
Versus

ON THE DEATH OF DANIUTHANG HMAR

HIS LEGAL HEIRS AND 14 ORS.

MRA R BHUYAN
MR.M A | HUSSAIN
MR.A RAHMAN

MR.R M DEKA
MR.M DAS

MS.L N CHOUDHURY
MS.M DEORI

MR.T A CHOUDHURY
MS.S KHAN

MR.M U CHOUDHURY

MR.N BARMAN
MR.] K GOSWAMI

MR.S K GOSWAMI
MR.N BARMAN

MR.M BISWAS
MR.R R KAUSHIK

MR. S CHAMARIA
MR. M ALI
MR. S CHANDA

MR. S CHAMARIA
MR. M PHUKAN
MR. M ALl

MR. S CHANDA

MR. M KHAN

GA, ASSAM

MR.A K DUTTA

MR.M MAHANTA(R-5)
MR.M
CHOUDHURY(Sr.Adv.)(R-5)
FOR CAVEATOR

SC, AFDC

GA, ASSAM

MR.P N GOSWAMI
SC,PHE

MR.P N GOSWAMI
SC,PHE

GA, ASSAM
SC, BTADC
SC, FINANCE DEPTT.

GA, ASSAM

GA, ASSAM

GA, ASSAM
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10

11

WITH
WP(C)/267/2020

I.A.(Civil)/1420/2020
in WP(C)/7322/2015

WITH
WP(C)/7322/2015

WITH
[.A.(Civil)/1362/2020
in WP(C)/7322/2015

WITH
[.LA.(Civil)/1421/2020
in WP(C)/7322/2015

WITH
WP(C)/7235/2015

[.A.(Civil)/1465/2020
FIXED
in WP(C)/2868/2020

WITH
WP(C)/2868/2020

O BIRAMONI SINGH
Versus
THE STATE OF ASSAM AND 14 ORS

ON THE DEATH OF RAMANI HAZARIKA,
HIS LEGAL HEIR, DULU HAZARIKA AND
ANR

Versus
THE UNION OF INDIA and 7 ORS

RAMANI HAZARIKA
Versus
THE UNION OF INDIA and 6 ORS

ON THE DEATH OF RAMANI HAZARIKA,
HIS LEGAL HEIR, DULU HAZARIKA AND
ANR

Versus
THE UNION OF INDIA and 7 ORS

ON THE DEATH OF RAMANI HAZARIKA,
HIS LEGAL HEIR, DULU HAZARIKA AND
ANR

Versus
THE UNION OF INDIA and 7 ORS

RAJEN BAIRAGI
Versus
THE UNION OF INDIA and 6 ORS

PURBUTTAR KHADAN MAZDOOR SANGH
(BMS) AND 3 ORS

Versus
THE UNION OF INDIA AND 12 ORS

PURBUTTAR KHADAN MAZDOOR SANGH
(BMS) AND 3 ORS

Versus
THE UNION OF INDIA AND 12 ORS

MR. M KHAN
MR. ] RAHMAN
MR R ISLAM

MR H BURAGOHAIN
MS. H DAS
MS A DEVI

MR.H BURAGOHAIN
MS.M BORAH
MR. A CHAMUAH

MR H BURAGOHAIN
MS. H DAS
MS A DEVI

MR H BURAGOHAIN
MS. H DAS
MS A DEVI

MS.B HAZARIKA
MR.H BURAGOHAIN
MS.M BORAH

DR. AK SARAF
MR. S CHETIA
MR K CHOUDHURY

DR. A SARAF
MR. S CHETIA
MR K CHOUDHURY

GA, ASSAM
MR. S P CHOUDHURY
SC. REVENUE

ASSTT.S.G.I.

MR. S C KEYAL
MS.R GOGOI
MS.P BARUA
ASSTT.S.G.1.

ASSTT.S.G.1.

ASSTT.S.G.I.

GA, ASSAM
MR.B TALUKDAR
MS.P BARUA
ASSTT.S.G.I.

GA, ASSAM
ASSTT.S.G.I.
SC, FOREST
SC, COAL INDIA

MR. M Z AHMED, SC, COAL
INDIA LTD.

MR K P PATHAK, SC,
FOREST DEPTT. (R- 8 TO
10)

GA, ASSAM

ASSTT.S.G.1.

SC, COAL INDIA

LEAVE NOTE OF ADVOCATES FOR 13/10/2020
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
DAILY CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:www.ghconline.gov.in

[ For Tuesday,13th October 2020]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - Il HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]

BEFORE:
HONOURABLE MR. JUSTICE PRASANTA KUMAR DEKA
COURT NO: 11
[CIVIL BENCH-I]
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
MOTION

1 CRP(1/0)/105/2020

2 LA.App./8/2013

LA. APP. 1/2012, LA. APP. 4/2012,
LA. APP. 5/2012, LA. APP. 7/2012,
LA. APP. 8/2012, LA. APP. 9/2012,

LA. APP. 11/2012, LA. APP.
12/2012, LA. APP. 13/2012, LA.

APP. 14/2012, LA. APP. 15/2012,

LA. APP. 17/2012 ALL CASES
DISPOSED OFF.

3 CRP(1/0)/269/2017
CAVT. NO. 1298/17
FIXED

4  CRP/107/2019

5 RSA/210/2019

6 RSA/50/2020
FIXED

7 RSA/86/2020
FIXED

WITH
[.LA.(Civil)/1307/2020
in RSA/86/2020

SHAHJAHAN ALI
Versus

MAINUL HAQUE CHOUDHURY AND 2 ORS

ADMISSION

THE G.M.CONN.F. RAILWAY
Versus
DINESH DAS and ANR

KAMAL SHARMA
Versus
PRANJEET BEZBARUAH and 6 ORS.
SUMIT KUMAR SOGANI
Versus
SOGANI COMMERCIALS PVT. LTD.

MRS. S ROY
MS | DAS

MS.M CHATTERJEE
MS.D SONOWAL
MS.U CHAKRABORTY
SC, NF RLY

MR.P K KALITA
MR.K R BOROOAH

MR. S CHAMARIA
MR. M ALl

MR A N SARMAH
MR. S CHANDA

FOR HEARING U/O XLI RULE 1l C.P.C.

SMTI. PAKHILI DAS
Versus
SRI LAKHI DAS AND 3 ORS.

SRI RAMESH CHANDRA DEKA
Versus
SRI HALADHAR DEKA AND 2 ORS

SMTI MAKAN BORA AND 3 ORS
Versus
SRI BASHAB JYOTI BORA AND 8 ORS

SMTI MAKAN BORA AND 3 ORS
Versus
SRI BASHAB JYOTI BORA AND 8 ORS

ORDERS

MR G BAISHYA
MD. A HASSAN
MS. B BORA

MR G CHOUDHURY
MR. A KHALOI
MR P BORAH

MR. T ] MAHANTA

MS. P BHATTACHARYA
MR. A BARUAH

MR B S DEKA

MR. T ) MAHANTA

MS. P BHATTACHARYA
MR. A BARUAH

MR B S DEKA

MR.B D DEKA(R- 2&3)
FOR CAVEATOR

MR. D BARUAH
MR. Al Ali

MR K JAIN
MR A UPADHYAY
MR. P UPADHYAY
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10

11

12

13

14

15

16

17

18

19

20

RSA/118/2007
WITH LCR

RSA/146/2011

WITH
MC/2270/2011
in RSA/146/2011

RSA/199/2011

MC/3365/2014
RSA SL. NO 234587

CRP/276/2016

RSA/283/2016

CRP/268/2017
WITH LCR

I.A.(Civil)/1747/2017
in CRP/297188/2017

WITH
CRP/297188/2017
(Filing Number)

CRP(1/0)/1/2018

Review.Pet./97/2018

RSA 73/2013 (D/O), WITH LCR 4

FILES

CRP(1/0)/234/2018

CRP/141/2019

CRP(I/0)/314/2019

PRAKASH BORTHKUR and ORS
Versus

ASSAM PETROCHEMICALS LTD. and ORS

MINATI ROY
Versus
SANKOUR GAUR AND ORS

MINATI ROY
Versus
SANKOUR GAUR AND ORS

PRADIP BARMAN
Versus
KRISHNA SINGHA AND ORS

MUNIA CHAUHAN
Versus
SRI BINDESWAR DAS and 8 ORS,

KHALILUR RAHMAN and 10 ORS
Versus
PRADIP CHOUDHURY and 5 ORS.

SMTI SUDHA RANI BISWAS and 2 ORS
Versus

SHRI KALPA BISWAS @ HALDAR and 7

ORS

MD. WAZUL HUSSAIN
Versus
SIRAJUDDIN AHMED

ANAND SINGH @ SARMAH
Versus
ANIL KUMAR JAIN and 2 ORS.

ANAND SINGH @ SARMAH
Versus
ANIL KUMAR JAIN and 2 ORS.

SANJAY AGARWALLA
Versus
SURENDRA KUMAR GOEL and 3 ORS.

ON THE DEATH OF BAJRANGLAL MODI

HIS LEGAL HEIR SMT PREM LOTA MODI
Versus

SRI RA] KUMAR MODI AND 3 ORS

IDUR ZAMAN AND 4 ORS.
Versus

JJARUDDIN MANOWARUL HOQUE AND 16

ORS.

TANVEER RAHMAN AND 8 ORS.
Versus
THE ASSAM BOARD OF WAKF

DILIP GOGOI

Versus
KLERISH DAS TALUKDAR @ CLARISH
DAS TALUKDAR AND ANR.

MR.C K S BARUAH
MS.A DEY

MR.N RAJKHOWA
MS.M BORTHAKUR

MR.N GOSWAMI
MR.R ] BORDOLOI
MR.D K DAS

MR.S ] SARMA

MR.R ALI

MS.C SARMA

MS.P CHAKRABORTY

MR.N GOSWAMI
MR.D K DAS
MR.S ] SARMA

MS.J PAUL

MR. S P SHARMA
MR.S DEY

MS U SHARMA
MR.P SEN

MRM R ADHIKARI
MR.C K' S BARUAH
MS.H TERANGPI

MR.B K DAS
MS.P DAS

MR.N DHAR
MR.T ISLAM
MS.I KEITZAR

MR.P ] SAIKIA
MR.A K GUPTA

MR.P SUNDI
MR.S BORTHAKUR

MR.S BORTHAKUR
MR.P SUNDHI

MR. A SATTAR
MR B SHARMA
MR. P DEKA

MS. R HUSSAIN

MR G KHANDELIA
MR. B PRASAD

MR. M C KALITA
MR. B K DAS
MS. P DAS

MR K K MAHANTA

MR. KM MAHANTA
MR B M DEKA

MS DIRISHA MAHANTA

MR. T ] MAHANTA
MS. P BHATTACHARYA

MR.B CHAKRABORTY
MR.U DAS
MR.P DEY

MR.S S SHARMA
MR.L SARMA

MS.K YADAV(R-1 & 2)
MR.A KABRA(R-1 & 2)
MS.D L DEKA(R-2)
MR.R L YADAVR-1 and 2

MR. R K BHUYAN(R- 1-4 &
6)

MR.R RABHAR- 1-4 and 6
MR. K SAIKIA(R- 1-4 & 6)
MS.R DUTTA(R- 1-4 & 6)

MR. A K PURKAYASTHA
MR. A K PURKAYASTHA
MR. S K DAS

MR. S SHARMA

MR.B C MUCHAHARY

MD ASLAM

MS. B SARMA

MR. P DEKA

MR. M SAHEWALLA

MR.G N SAHEWALLA(R-1)
MS.B SARMAR-1

MR.P DEKA(R-1)
MD.ASLAM(R-1)

MS.S KATAKI(R-1)

MR. A D CHOUDHURY
MR. M DEKA
MR. P DUTTA
MR. T CHAKRABORTY

MR G N SAHEWALLA
MR. P DEKA

MR. M SAHEWALLA
MR. A SAHEWALLA

MR. A SATTAR (R1-R4)
MR Z MUKIT (R1-R4)

S ALl

MR. R BARUAH
MR. A IKBAL
MR. A.l. AHMED

MR. T DAS
MS ) DEKA

2/4



21

22

23

24

25

[.A.(Civil)/3100/2019
WITH LCR
in RSA/149/2007

WITH
RSA/149/2007

WITH
[.A.(Civil)/3099/2019
in RSA/149/2007

FAO/10/2020
CAVT. NO.1308/2019
CAVT NO 1308/2019 (D/O)

WITH
I.A.(Civil)/649/2020
in FAO/10/2020

FAO/18/2020

WITH
I.A.(Civil)/973/2020
in FAO/18/2020

Review.Pet./84/2020
WP(C) 8693/2019 (D/O)

[.A.(Civil)/1398/2020
WITH LCR, BY ORDER
in RSA/275/2017

WITH
RSA/275/2017

ON THE DEATH OF GOBINDA DAS HIS

LEGAL HEIRS DHARESHWARI DAS (WIFE)

AND 6 ORS
Versus
ON THE DEATH OF SADHIRAM DAS HIS

LEGAL HEIRS DIBAKAR DAS (SON) AND 6

ORS

GOBINDA DAS
Versus
SADHIRAM DAS and ORS

ON THE DEATH OF GOBINDA DAS HIS

LEGAL HEIRS DHARESHWARI DAS (WIFE)

AND 6 ORS
Versus
ON THE DEATH OF SADHIRAM DAS HIS

LEGAL HEIRS DIBAKAR DAS (SON) AND 6

ORS

SMTI. INDIRA GOGOI DAS AND 2 ORS.
Versus
SRI SATYA RANJAN GOGOI AND 2 ORS

SMTI. INDIRA GOGOI DAS AND 2 ORS
Versus
SRI SATYA RANJAN GOGOI AND 2 ORS

SRI SUPPLY KUTUM AND 3 ORS
Versus
SMTI HEMAKANYA KUTUM

SRI SUPPLY KUTUM AND 3 ORS
Versus
SMTI HEMAKANYA KUTUM

THE POWER GRID CORPORATION OF
INDIA LIMITED AND 3 ORS

Versus
HITEN TALUKDAR AND 178 ORS.

SHANKAR CHOUHAN and 3 ORS
Versus
CHUNILAL CHOUHAN and 3 ORS

SHANKAR CHOUHAN and 3 ORS
Versus
CHUNILAL CHOUHAN and 3 ORS

MR

MR
MR
MR
MR
MR
MR

MR

MS
ME

MS
ME

MR

MR

MR
MS
MR

MR

MS
MR

. S PROY

.S P ROY
.D NANDI
RPN SINGH
B DAS

NN JHA

.K RAJBONGSHI

.S PROY

. S PARVEEN
HDI ALAM

. S PARVEEN
HDI ALAM

. L GOGOI

. L GOGOI

. N CDAS
. M DEVI
. A DAS

.AHMR CHOUDHURY

. R CHOUDHURY
.AHM R CHOUDHURY

MR. D BARUA

MR.D BARUAH
FOR CAVEATOR

MR. D BARUA

MR. A BHATTACHARYA
(R1,R3)

MS. K MALAKAR (R1,R3)
MR. A BHATTACHARYYA
MR. A BHATTACHARJEE
(R1,R3)

MS. K TALUKDAR (R1,R3)
FOR CAVEATOR

MR. A BHATTACHARYYA
FOR CAVEATOR

MR. A RAJKHOWA
MR. R P HAZARIKA

GA, ASSAM
MR A U AHMED
SC, REVENUE

MR. A M BARBHUIYA

MR. I H LASKAR (R4)

F BEGUM (R1)

F BEGUM (R1)

JUN M LASKAR (R1)

MR. A M BARBHUIYA (R1,
R4)

MS. M MEDHI (R1)
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THE GAUHATI HIGH COURT AT GUWAHATI

(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
DAILY CAUSELIST

[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:www.ghconline.gov.in

[ For Tuesday,13th October 2020]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - Il HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]

BEFORE:
HONOURABLE MR. JUSTICE AJIT BORTHAKUR
COURT NO: 13
[THIS BENCH WILL SIT AFTER RISING OF
SPECIAL DIVISION BENCH]
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
MOTION (BA)

10

11

Bail Appln./2052/2020

Bail AppIn./2054/2020

Bail Appln./2055/2020

Bail Appln./2057/2020

Bail Appln./2058/2020

Bail AppIn./2059/2020

Bail AppIn./2062/2020

Bail Appln./2065/2020

Bail Appln./1720/2020

WITH LCR SCANNED COPY, FIXED

Bail AppIn./1795/2020
FIXED

AB/1159/2020
FIXED

RAJA SEN GUPTA
Versus

THE STATE OF ASSAM

DEEPAK BORA
Versus

THE STATE OF ASSAM

NASIR HUSSAIN
Versus
THE STATE OF ASSAM
RAMJAN ALI
Versus
THE STATE OF ASSAM

KADER ALI
Versus
THE STATE OF ASSAM

SOMNATH DHARA
Versus
THE STATE OF ASSAM

PADMA RABHA
Versus

THE STATE OF ASSAM

JUKDADUL ISLAM
Versus

THE STATE OF ASSAM

BAIL HEARING (BA)

HABIJUL ALI @ HAFIZUL ALI

Versus
THE STATE OF ASSAM
DILDAR ALI SHEIKH
Versus
THE STATE OF ASSAM

BAIL HEARING
SADDAN HUSSAIN AND 3 ORS.

Versus
THE STATE OF ASSAM

MR A ALI
MR. ] AHMED
MS A HUSSAIN

MR. R PHUKAN
MR. T BARUAH

MR. C K NATH
MR. S MUNIR

MS. S SAIKIA

MR. S MUNIR
MR N AHMED
MR. S RANA
MR. G P CHETIA

MS. S K NARGIS
MS. A MESEN
MS S CHOUDHURY

MS. N S THAKURIA
MR. G K THAKURIA

MR S RAHMAN
MR. S MUNIR
MD R ISLAM
MR S JAFRI

MR. S MUNIR
MR N AHMED
MR. G P CHETIA

MR. P SHARMAH

MR. S NEOG
MS. S G BARUAH
MR. B BORGOHAIN

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM
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12 AB/2314/2020 MD. HAFIJUL HOQUE @ HAFIJUL ALI MR Z KAMAR PP, ASSAM

FIXED Versus MR G R A MOTTAQUEE
THE STATE OF ASSAM
13 AB/2315/2020 AYUB ALI AHMED AND 2 ORS. MR. N UDDIN PP, ASSAM
FIXED Versus MR. M ISLAM
THE STATE OF ASSAM
14 AB/2317/2020 GEET KAMRUPA MR. P K MUNIR PP, ASSAM
FIXED Versus
THE STATE OF ASSAM
15 AB/2322/2020 ANUSUR RAHMAN AND 6 ORS. MR. S MUNIR PP, ASSAM
FIXED Versus MR. A M KHAN
THE STATE OF ASSAM MR. S RANA

LEAVE NOTE OF ADVOCATES FOR 13/10/2020
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[CRIMINAL SINGLE BENCH]

THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

DAILY CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:www.ghconline.gov.in

[ For Tuesday,13th October 2020]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - Il HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]

HONOURABLE MR. JUSTICE HITESH KUMAR SARMA

Sr.No. Case Number

Petitioner Advocate

Respondent Advocate

1 Bail Appin./2066/2020

2 Bail AppIn./2068/2020

3 Bail AppIn./2069/2020

4 Bail AppIn./2070/2020

5 Bail AppIn./2071/2020

6  Bail AppIn./2072/2020

7  Bail AppIn./2073/2020

8  Bail AppIn./2074/2020

9  Bail AppIn./2075/2020

10 Bail Appln./2076/2020

11 Bail AppIn./2077/2020

12 Crl.Rev.P./177/2020
FIXED

BEFORE:
COURT NO: 14
Main Parties
MOTION (BA)
SMT. RITA BORO @ RITA BASUMATARY
AND 2 ORS
Versus

THE STATE OF ASSAM

MITHINGA BASUMATARY AND 2 ORS.

Versus
THE STATE OF ASSAM
ROMIZ UDDIN @ RAMIJ UDDIN
Versus
THE STATE OF ASSAM
RUPAK DEKA
Versus
THE STATE OF ASSAM
ALAKESH BAISHYA
Versus
THE STATE OF ASSAM
AKTAR HUSSAIN @ AKTAR ALI
Versus
THE STATE OF ASSAM
SURMAN ALI
Versus
THE STATE OF ASSAM
MOJIDUR RAHMAN
Versus
THE STATE OF ASSAM
ABDUL MAZID
Versus
THE STATE OF ASSAM

SANA ALI @ SUNU ALI
Versus
THE STATE OF ASSAM

AKKECH @ AKKESH ALI
Versus
THE STATE OF ASSAM

MOTION

TARINI SAIKIA
Versus
PUTUL KALITA AND ANR.

MR D J HALOI

MR S RAHMAN
MD R ISLAM
MR S JAFRI

MR. S C BISWAS
MR. F A HASSAN
MR. P S BISWAS

MR. P ] SAIKIA
MS D DUTTA

MR. M SARMA
MRS R DEKA

MS. S SAIKIA

MR D TALUKDAR
MR P CHOUDHURY

MR. N AHMED
MR R A AHMED

MR. J | BORBHUIYA
MS F BEGUM

MR. L MOHAN

MR S PAUL

MR. K H CHOUDHURY

MR M CHOUDHURY
MR. S ISLAM
MR A HAWARI

MR. M K SHARMA
MS. T SOM
MS. S S SAIKIA

MR A K AZAD

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

1/3



13

14

15

16

17

18

19

20

21

22

23

24

25

26

27

28

29

30

Crl.Pet./437/2020

FIXED

AB/2732/2020

AB/2734/2020

AB/2735/2020

AB/2737/2020

Crl.Rev.P./77/2020

WITH LCR 5 FILES, FIXED

WITH
Crl.Pet./51/2020

Crl.Pet./666/2018
FIXED

Crl.Pet./350/2020
FIXED

AB/2021/2020
FIXED

AB/2033/2020
FIXED

AB/2098/2020
FIXED

AB/2099/2020
FIXED

AB/2214/2020
FIXED

AB/2215/2020
FIXED

AB/2234/2020
FIXED

AB/2236/2020
FIXED

AB/2278/2020
FIXED

MD AZAD ALI
Versus
THE STATE OF ASSAM AND ANR.

ANUP TALUKDAR
Versus
THE STATE OF ASSAM

JAHANARA BIBI AND 2 ORS.
Versus
THE STATE OF ASSAM

AHAD ALI
Versus
THE STATE OF ASSAM

SARIFUL ISLAM
Versus
THE STATE OF ASSAM

ORDER NO STEPS

DIRECTORATE OF ENFORCEMENT
Versus
PRASANTA BORGOHAIN AND ANR

FAKHAR UDDIN LASKAR
Versus
ENFORCEMENT DIRECTORATE

ADMISSION

KRISHNA KT. NATH
Versus
THE STATE OF ASSAM AND ANR.

BORNALI DUTTA BORA
Versus
THE STATE OF ASSAM AND 3 ORS.

BAIL HEARING

MINTU OJHA
Versus
THE STATE OF ASSAM

BISHNU SARKAR @ BISHNU BISWAS
Versus

THE STATE OF ASSAM

AMZAD ALI
Versus

THE STATE OF ASSAM

PROBIN CHETIA
Versus

THE STATE OF ASSAM

JON KHANGKEO
Versus
THE STATE OF ASSAM

RAHUL KALITA
Versus
THE STATE OF ASSAM

SANJEEV TALUKDAR
Versus
THE STATE OF ASSAM

SALEHA KHATUN
Versus
THE STATE OF ASSAM

KOBAD ALI
Versus
THE STATE OF ASSAM

MR. S ISLAM
MR A HAWARI

MR S RAHMAN
MR. B CHOWDHURY

MR. N UDDIN
MR. S M ] HAQUE

MR. M A SHEIKH
MR M RAHMAN
MR. M HOSSAIN
MS F INTAZ

MR. R PHUKAN

MRS. A GAYAN
SC, ED

MR. | H LASKAR
MR. P K DEKA
MR ] H LASKAR

MR F KHAN

MR. S BORTHAKUR
MR. K GOGOI
MS. P BORAH

MR. R PHUKAN

MR. A L MANDAL

MR. B CHOWDHURY
MR A AKBAR

MR. D GOGOI

MR. J SAIKIA

MS. S KAKATI

MR. R BARTHAKUR
MR. S BORTHAKUR

MR F HAQUE
MR. S KM ALOMGIR

MR. P P MEDHI

MR. M K HUSSAIN
MRS. S Y AHMED
MR K U AHMED

MR. N UDDIN
MR. M ISLAM

PP, ASSAM
SC, EXCISE DEPTT.
PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

MR. A M BORA
MR. D K BAIDYA
MR. V A CHOWDHURY

SC, ED

G UDDIN (R2)
MR. Y SIKDAR (R2)
PP, ASSAM

MR. N BARUA (R2)
MR. M DUTTA

MR G J SAIKIA

MR U SARMA (R2)
MR S DAS

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM
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31

32

33

34

AB/2558/2020
FIXED

AB/2607/2020
FIXED

Crl.Rev.P./214/2011
WITH LCR 3 FILES, FIXED

Crl.Pet./274/2017
WITH LCR 2 FILES, FIXED

MOHAMED ALI AND 2 ORS.

Versus
THE STATE OF ASSAM

FAKKAR UDDIN
Versus
THE STATE OF ASSAM

MD. ABDUL LATIF
Versus

ORDERS

N F RAILWAY UNION OF INDIA

FUNGKHA BRAHMA
Versus

THE STATE OF ASSAM and ANR

LEAVE NOTE OF ADVOCATES FOR 13/10/2020

MR. A K GUPTA
MR. R S MISHRA

MR S N SARMA SENIOR
ADVOCATE
MR. B RAHMAN

MR.N DHAR
MR .B MALAKAR
MR.ATH AHMED

MR. | A TALUKDAR
MS. P BARMAN
MS. P MAZUMDAR

PP, ASSAM

PP, ASSAM

MR.S C BISWAS
SC, NF RLY

PP, ASSAM
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

[ For Tuesday,13th October 2020]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - Il HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]

BEFORE:
HONOURABLE MR. JUSTICE MIR ALFAZ ALI
COURT NO: 15
[CRIMINAL SINGLE BENCH]
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
MOTION
1 AB/2624/2020 REZZAK ALI MR. MD S HOQUE PP, ASSAM
Versus MR. M DEKA
THE STATE OF ASSAM
2 AB/2626/2020 UTTAM PAUL MR. S C BISWAS PP, ASSAM
FIXED Versus MR. F A HASSAN
THE STATE OF ASSAM MR. P S BISWAS
3  AB/2630/2020 ROSHIDUL ISLAM MR. S C BISWAS PP, ASSAM
FIXED Versus MR. F A HASSAN
THE STATE OF ASSAM MR. P S BISWAS
4  AB/2738/2020 TANKESWAR DEKA MR H K DAS PP, ASSAM
Versus
THE STATE OF ASSAM
5 AB/2739/2020 DIPANKAR ROY MR. D SARMAH PP, ASSAM
Versus MR | BARUA
THE STATE OF ASSAM
6 AB/2741/2020 IKRAMUL HUSSAIN AND ANR. MR A D CHOUDHURY PP, ASSAM
Versus MR. D CHOUDHURY
THE STATE OF ASSAM MR. P DUTTA
MR. T CHAKRABORTY
7 AB/2744/2020 MILAN KAIBARTA AND 2 ORS. MR. ] C GOGOI PP, ASSAM
Versus MR. K N KALITA
THE STATE OF ASSAM MR B ISLAM
8 AB/2747/2020 SALEMAN ALI AND 3 ORS. MR. A R SIKDAR PP, ASSAM
Versus MR FAIZUL HOQUE
THE STATE OF ASSAM
9 AB/2749/2020 HAFE) ALI MR F HAQUE PP, ASSAM
Versus MR. S KM ALOMGIR
THE STATE OF ASSAM.
10 AB/2750/2020 ANOWAR KHAN AND 2 ORS. MR. N UDDIN PP, ASSAM
Versus MR. M ISLAM
THE STATE OF ASSAM
11 AB/2751/2020 ARABINDU DEY MR. B NATH PP, ASSAM
Versus MS. N KAKOTY
THE STATE OF ASSAM
12 AB/2753/2020 AJIBAR RAHMAN AND ANR. MR. S ISLAM PP, ASSAM
Versus MS. A KAUSHAR
THE STATE OF ASSAM MR. M A SATTER
13 AB/2754/2020 MAMUD ALI AND 5 ORS. MR S RAHMAN PP, ASSAM
Versus MR S HOQUE
THE STATE OF ASSAM MD R ISLAM
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14

15

16

17

18

19

20

21

22

23

24

25

26

27

28

29

30

31

32

AB/2755/2020

AB/2756/2020

AB/2757/2020

AB/2758/2020

AB/2759/2020

AB/2760/2020

Bail AppIn./1702/2020
FIXED

Bail AppIn./1964/2020
FIXED

Bail Appln./1969/2020
FIXED

Bail AppIn./2019/2020
FIXED

AB/1586/2020
FIXED

AB/1828/2020
FIXED

AB/2153/2020
FIXED

AB/2174/2020
FIXED

AB/2465/2020
(BAIL HEARING), FIXED

AB/2524/2020
(BAIL HEARING), FIXED

AB/2527/2020
FIXED

AB/2552/2020
FIXED

AB/2608/2020
FIXED

MOMI DEKA AND ANR.
Versus
THE STATE OF ASSAM

NABAB MIRA] AHMED @ NAWAB MERA]

AHMED
Versus
THE STATE OF ASSAM

DR. HASMAT ALI
Versus
THE STATE OF ASSAM

RUHINA BEGUM BARBHUIYA @ SUMI
BEGUM AND 2 ORS.

Versus
THE STATE OF ASSAM

NAZRUL ISLAM KHANDAKAR @ NAZRUL

ISLAM
Versus
THE STATE OF ASSAM

MONJURUL ALOM CHOUDHURY
Versus
THE STATE OF ASSAM

BAIL HEARING (BA)

GONI MOLLAH AND 2 ORS.
Versus
THE STATE OF ASSAM

EKRAM ALl @ IKRAM ALI
Versus
THE STATE OF ASSAM

TINKU GOGOI
Versus
THE STATE OF ASSAM

GOPI NATH
Versus
THE STATE OF ASSAM

BAIL HEARING

ALEMA KHATUN AND ANR
Versus
THE STATE OF ASSAM

ASHWANI DUTTA @ ASWINI DUTTA
Versus
THE STATE OF ASSAM

AZAHAR ALI SK. @ AJAHAS ALI SK.
Versus
THE STATE OF ASSAM

ALI HUSSAIN AND ANR.
Versus
THE STATE OF ASSAM

MOYNAL HOQUE
Versus
THE STATE OF ASSAM

MD. JALAL UDDIN AHMED
Versus
THE STATE OF ASSAM

JOYANUDDIN
Versus
THE STATE OF ASSAM

HANIF ALI AND ANR
Versus
THE STATE OF ASSAM

IBRAHIM ALI
Versus
THE STATE OF ASSAM

ORDERS

MR. A MOBARAQUE
MR. MANAS | MISRA

MR. M ALI
MR. K B JOTDER

MD. M H CHOUDHURY
MRS. L N CHOUDHURY
MR. V ACHUMI

MR MONZUR K
CHOUDHURY

MR. K MUNIR
MR. AM S MAZUMDER

MR. M U MAHMUD
MR S ISLAM

MR HR A CHOUDHURY
MR E AHMED
MR. R A CHOUDHURY

MR. B CHOWDHURY
MR. S R ISLAM

MR Z ALAM
MR. N D SARMA
MS. S NAZNEEN

MR. P DEKA
MS. S. TODI
MR R HOQUE

MR P SHARMAH
MR P SONOWAL
MR P SONOWAL

MR. MD S HOQUE
MR. S H SIKDAR

MR. A ] HAZARIKA

MR. D DEKA

MR. A RAHMAN

MR H R A CHOUDHURY
MR. M | HUSSAIN
MR. S M RAHMAN

MR. B P SINHA

MR. S MUNIR
MR N AHMED
MR. G P CHETIA

MR. A AR KARIM

MR. A ROSHID
MS. M R DEVI

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM
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33

34

35

I.LA.(Crl.)/308/2018

WITH OFFICE NOTE, LCR 6 FILES,
FIXED

in Crl.A./128/2018

WITH
Crl.A./128/2018

[.LA.(Crl.)/387/2020
WITH LCR 2 FILES, FIXED
in Crl.A./138/2018

WITH
Crl.A./138/2018

WITH
Crl.A./145/2018

WITH
I.A.(Crl.)/391/2020
in Crl.A./145/2018

SATYA RAM DEKA
Versus
STATE OF ASSAM AND ANR

SATYA RAM DEKA
Versus
STATE OF ASSAM AND ANR

MD EYASHIN ALI @ EYASIN ALI
Versus
UNION OF INDIA,

MD EYASHIN ALI @ EYASIN ALI
Versus
UNION OF INDIA,

MD SAIFUDDIN AHMED @ MD SAIFUDDIN

Versus
UNION OF INDIA,

MR.

MR.
MR.

MS.
MS.
MS.
MR.

MS.
MS.
MS.
MR.

MD SAIFUDDIN AHMED @ MD SAIFUDDIN MS

Versus
UNION OF INDIA,

LEAVE NOTE OF ADVOCATES FOR 13/10/2020

B SINHA
. U DAS

B SINHA
U DAS

. S KNARGIS

B HAZARIKA
S K NARGIS
N DAS

A H MOLLAH

B HAZARIKA
S K NARGIS

N DAS

A H MULLA

. S K NARGIS

PP, ASSAM

PP, ASSAM

SC, NCB

ASSTT.S.G.1.

ASSTT.S.G.1.

ASSTT.S.G.I.
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
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[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - Il HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]

ASSAM ELECTRONICS DEVELOPMENT

CORPORATION LTD. AND 2 ORS

BEFORE:
HONOURABLE MR. JUSTICE SANJAY KUMAR MEDHI
COURT NO: 16
[CIVIL BENCH-1V]
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
MOTION
Cont.Cas(C)/85/2020 BIJU SARMA AND 10 ORS. MRS. S BORPATRA GOHAIN
Versus MR. R D PHUKAN
NAZRUL ISLAM AND 2 ORS.
ADMISSION
WP(C)/4805/2015 RAJ SOBHAN GOSWAMI MR.U K NAIR GA, ASSAM
Versus MS.N GOSWAMI MR. ] HANDIQUE, SC
THE STATE OF ASSAM AND 5 ORS MR.A CHETRY REVENUE (R-1 TO 6)
MRS.S P NAIR MR.M CHOUDHURY
MSW YHOSHII MR. ] U LASKAR
SC, L R DEPT.
3 WP(C)/5120/2018 JONALI BARUAH MR. P K TIWARI GA, ASSAM
Versus MR S DEY
THE STATE OF ASSAM AND 6 ORS. MR. A BHATTACHARJEE
MR. S P SINGH YADAV
MR. A R GOGOI
4  WP(C)/32/2019 MRIDUL TALUKDAR AND 2 ORS. MR. U K NAIR SC, HEALTH
Versus MR. R SINGHA
THE STATE OF ASSAM AND 4 ORS.
WP(C)/5470/2019 M/S. MAYURI ENTERPRISE MR H R A CHOUDHURY SC, APDCL
Versus MR F U BARBHUIYA
THE STATE OF ASSAM AND 6 ORS. MS S DAS
6 WP(C)/6639/2019 ABDUL JILANI MR. K SARMA SC, PNRD
CAVT. NO.0880/2019 Versus MR. D DAS GA, ASSAM
FIXED THE STATE OF ASSAM AND 8 ORS. MR. B ] TALUKDAR MR. P N SHARMA
FOR CAVEATOR
WP(C)/8395/2019 HASIBA BEGUM MR. | H SAIKIA GA, ASSAM
Versus MR. K KALITA SC, AG
THE STATE OF ASSAM AND 4 ORS. MR. M R CHOUDHURY SC,PHE
8 WP(C)/343/2020 RAJU KUMAR DEY MR. S K TALUKDAR SC, APDCL
Versus MR. T K MISRA MR. R P HAZARIKA
THE ASSAM POWER DISTRIBUTION MR M | DEURI
COMPANY LIMITED AND 7 ORS
WITH
9 WP(C)/166/2020 RAJU KUMAR DEY MR. S K TALUKDAR SC, APDCL
Versus MR. A B T HAQUE
THE ASSAM POWER DISTRIBUTION
COMPANY LTD. AND 6 ORS.
10 WP(C)/380/2020 RANTU KUMAR GOHAIN MR. S DEKA MR K L GUPTA
Versus MR. B SINHA MR. S G BHATTACHARJEE

1/3



11

12

13

14

15

16

17

18

19

20

21

22

23

WP(C)/1964/2020
B/O

WP(C)/2222/2020
FIXED

WP(C)/3225/2020
FIXED

AB/1837/2020
(PERSONAL APPEARANCE AT
10:30 A.M.), FIXED

Cont.Cas(C)/181/2017

Cont.Cas(C)/284/2019

Cont.Cas(C)/599/2019

Cont.Cas(C)/63/2020

Cont.Cas(C)/69/2020

Cont.Cas(C)/120/2020

WITH
Cont.Cas(C)/88/2020

WITH
Cont.Cas(C)/97/2020

WITH
Cont.Cas(C)/99/2020

SANJOY KAIRI
Versus
THE STATE OF ASSAM AND 7 ORS.

RUBI BORAH

Versus
THE LIFE INSURANCE CORP OF INDIA
AND 3 ORS

PRASENJIT DEY
Versus
THE STATE OF ASSAM AND 4 ORS.

BAIL HEARING

MAZIDA AHMED @ MAZEDA KHATUN
Versus
THE STATE OF ASSAM

ORDERS

ANIL RAJKUMAR and ANR.
Versus
PARAMANANDA DAS and 3 ORS.

NURJAHAN BEGUM MAZUMDER
Versus
S. JAGANNATHAN, IAS AND 4 ORS.

MOFIDA KHATUN AND 7 ORS.
Versus
SM. PURABI KNOAR AND ANR.

SHAHID ANSARY
Versus
NAZRUL ISLAM
BHOGRAM GOHAIN
Versus
J.B. AKKA, IAS AND 4 ORS.
SRI PRAFULLA SAIKIA @ PRAFULLA KR.
SAIKIA
Versus
SRI ANAND PRAKASH TIWARI

SAMIR ROY
Versus
ANAND PRAKASH TIWARI

ANISUL HAQUE @ ANISUL HAQUE
Versus
ANAND PRAKASH TIWARI

SRI PUNESWAR CHETIA
Versus
SRI ANAND PRAKASH TIWARI

MR M ] QUADIR

MR.

MR.

K MIRA

S BANIK

MR AV SINGH
MR P R BORA

MS.

M K BROWN

MR W R MEDHI

MR.

A KDUTTA

MR H BORAH

MR.

S SUTRADHAR

MR. ] A AHMED

MRSB BHUYAN
MR.D ) BARMAN

MR.

MD

MR.
MR.

MR.

MR.
MR.

MR.
MR.

MR.
MR.

MR.
MR.

A B T HAQUE

. A. RASHID
MR.

M HUSSAIN

A KAZAD
M R KHANDAKAR

M ISLAM

M P CHOUDHURY
S BATHARI

M P CHOUDHURY
S BATHARI

M P CHOUDHURY
S BATHARI

M P CHOUDHURY
S BATHARI

GA, ASSAM
GA, ASSAM

MR. S P CHOUDHURY

SC, PNRD

PP, ASSAM

MRS. V L SINGH(R-4)
MR. B GOSWAMI (R5 & R6)
MRS. D DAS BARMAN (R5
& R6)

MS. R D BHUYAN(R-3)
MR.K K PARASAR (R1)
MS. H DAS(R-4)

MR. P KAKATI (R5 & R6)
MS. P CHUTIA (R5 & R6)
MS. D D BARMAN(R-4)(-
-1&3)

MR G BAISHYA

MS. M HAZARIKA (R4)
MD. A HASSAN

MS. B BORA

S BORGOHAIN
MR BAPLU CHAKMA
MR SUBHRAJIT SAIKIA

MR. A ROY, SC P AND RD
DEPT.

MR. A ROY, SC PNRD

MR. JYOTIRMOY ROY
MR. S SARMA

MR D DAS

MR H M R HOQUE, SC
ASTC

MR H M R HOQUE, SC
ASTC

MR. JYOTIRMOY ROY
MR. S SARMA

MR D DAS

MR H M R HOQUE, SC
ASTC

MR. JYOTIRMOY ROY
MR. S SARMA

MR. R HAZARIKA

MR. C CHAKRAVARTY
MR S SARMA

MR D DAS

MR H M R HOQUE
SC,ASTC
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24

25

26

27

28

29

WITH
Cont.Cas(C)/100/2020

WITH
Cont.Cas(C)/101/2020

WITH
Cont.Cas(C)/106/2020

WITH
Cont.Cas(C)/107/2020

I.A.(Civil)/965/2020
FIXED BY STATEMENT
in WP(C)/7907/2018

WITH
WP(C)/7907/2018

WP(C)/1048/2020

MD. SAFIUR RAHMAN @ SAIFUR RAHMAN MR. M P CHOUDHURY

Versus
ANAND PRAKASH TIWARI

PRAKASH SAIKIA
Versus
ANAND PRAKASH TIWARI

USHA RANI DEVI
Versus
ANAND PRAKASH TIWARI

TIKESWAR DEORI
Versus
ANAND PRAKASH TIWARI

BHUMIDHAR BARUAH
Versus
THE UNION OF INDIA AND 3 ORS.

BHUMIDHAR BARUAH
Versus
THE UNION OF INDIA AND 3 ORS.

LASHMI BARMAN AND 2 ORS.
Versus
THE STATE OF ASSAM AND 5 ORS.

LEAVE NOTE OF ADVOCATES FOR 13/10/2020

MR. S BATHARI

MR. M P CHOUDHURY
MR. S BATHARI

MR. M P CHOUDHURY
MR. S BATHARI

MR. M P CHOUDHURY
MR. S BATHARI

MR. R P SARMAH
MR M R ADHIKARI
MS S P CHETRY

MR. R P SARMAH
MR. D SAIKIA

MR M R ADHIKARI
MS S P CHETRY

MR. A MANNAF
MRS. A KHANAM

MR. S SARMA

MR. JYOTIRMOY ROY
MR. S SARMA

MR. S SARMA

MR D DAS

MR HM R HOQUE

MR. JYOTIRMOY ROY
MR. S SARMA

MR. S SARMA

MR D DAS

MR H M R HOQUE

MR. JYOTIRMOY ROY
MR. S SARMA

MR. S SARMA

MR. R HAZARIKA

MR. C CHAKRAVARTY
MR D DAS

MR H M R HOQUE

MR. S BORTHAKUR
MR. S S ROY (R2, R3, R4)

MR. S S ROY (R2, R3, R4)
MR. S BORTHAKUR (R2,
R3, R4)

ASSTT.S.G.I.

GA, ASSAM
SC, AG
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DAILY CAUSELIST

(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
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[ For Tuesday,13th October 2020]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - Il HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]

BEFORE:
HONOURABLE MR. JUSTICE SOUMITRA SAIKIA
COURT NO: 19

[THIS BENCH WILL SIT AFTER RISING OF
DIVISION BENCH-II
THIS BENCH WILL TAKE UP TAX MATTERS.]
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate

MOTION

1 WP(C)/4149/2020

2 WP(C)/4150/2020

3 WP(C)/4176/2020

B/O

4  WP(C)/4185/2020

5 WP(C)/3572/2016

WITH
6 WP(C)/3565/2016

7  WP(C)/6250/2018
FIXED

RENU BAMALWA
Versus
THE UNION OF INDIA AND 5 ORS.

HANSRAJ BAMALWA (HUF)
Versus
THE UNION OF INDIA AND 5 ORS.

SHEETAL BAMALWA
Versus
THE UNION OF INDIA AND 5 ORS.

USHA BAMALWA
Versus
THE UNION OF INDIA AND 4 ORS.

ADMISSION

M/S. BRAHMAPUTRA CARBON LTD. and
ANR.

Versus
THE UNION OF INDIA and 3 ORS

M/S. BRAHMAPUTRA CARBON LTD. and
ANR.

Versus
THE UNION OF INDIA and 3 ORS

ROFIQUL ISLAM AND 11 ORS.
Versus
THE STATE OF ASSAM AND 9 ORS.

MS. P S CHAKRABORTY
MS S SHARMA

MS. P S CHAKRABORTY
MS S SHARMA

MS. P S CHAKRABORTY
MS S SHARMA

MS. P S CHAKRABORTY
MS S SHARMA

MR.S K MEDHI
MR.A DAS

MR.J DAS

MR.S DUTTA

MR.S G BHATTACHAR|EE

MR.S K MEDHI
MR.A DAS

MR.J DAS

MR.S DUTTA

MR.S G BHATTACHARJEE

MR. M KHAN
MR. U K NAIR
KAKALI DEVI

SC, INCOME TAX

SC, INCOME TAX

SC, ITD

SC, INCOME TAX

MR.B SARMAH
ASSTT.S.G.I.

SC, CENTRAL EXCISE
CUSTOMS

MR.B SARMAH
ASSTT.S.G.I.

SC, CENTRAL EXCISE
CUSTOMS

MR C BARUAH

MR B CHOUDHURY,
SC,AGRI. & FINANCE AND
TAXATION DEPTT. (R-
2,3,8,9)

GA, ASSAM

MR. ] HANDIQUE, SC
REVENUE (R-1,5)

SC, AG

MR G PEGU (R-6,7)

MR. R K TALUKDAR, SC,
AG (R-4)

SC, REVENUE
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10

11

12

13

14

15

16

17

18

19

WP(C)/233/2019

WITH
WP(C)/4138/2018

WITH
WP(C)/7339/2018

WP(C)/8628/2019
FIXED

WITH
WP(C)/7169/2018

WITH
WP(C)/3694/2019

WITH
WP(C)/7571/2019

WITH
WP(C)/9052/2019

WP(C)/8698/2019

WP(C)/8759/2019

WP(C)/8761/2019

WP(C)/8775/2019

K. U. UMESH AND 7 ORS.
Versus
THE UNION OF INDIA AND 6 ORS.

HALADHAR KALITA
Versus
THE UNION OF INDIA AND 7 ORS.

RAM PRIT SAH AND 8 ORS.
Versus
THE UNION OF INDIA AND 6 ORS.

NABIRUL ISLAM
Versus

THE STATE OF ASSAM AND 7 ORS.

PARTHO KUMAR NATH
Versus

THE STATE OF ASSAM AND 7 ORS.

BIPUL DAS
Versus

THE STATE OF ASSAM AND 7 ORS.

NABIRUL ISLAM
Versus

THE STATE OF ASSAM AND 7 ORS.

DHIRAJ BANIA
Versus
THE STATE OF ASSAM AND 7 ORS

CARBON RESOURCES PVT. LTD.
Versus

THE STATE OF ASSAM AND 3 ORS.

BENU DHAR DAS
Versus
THE UNION OF INDIA AND 2 ORS.

NEZONE PROJECT CONSULTANCY PVT.

LTD. AND ANR
Versus
THE UNION OF INDIA AND 2 ORS.

MILLIE HAZARIKA
Versus
THE UNION OF INDIA AND 2 ORS.

MR. M CHANDA
MS. S NATH
MR G ) SHARMA

MR. S BANIK

MR. T H HAZARIKA
MR S DEKA

MR M CHETIA

MR. K ISLAM

MR. S BANIK

MR. T H HAZARIKA
MR S DEKA

MR M CHETIA

MR A RASHID

MR. K ISLAM

MR. B P SINHA
MR.  AHMED

MR H | CHOUDHURY
MR. A SARMA

MR. M HUSSAIN

MR. M Al HUSSAIN
MR. K KALITA

MR E SHITIRI

MR. N BARUAH
MS. P DUTTA
MR. R J DAS

MR. B P SINHA
MR.  AHMED

MR | AHMED
MR. B P SINHA

DR. A SARAF
MR. P BARUAH
MR. Z ISLAM
MR. P DAS

MR. N N DUTTA

DR. A SARAF
MR. P BARUAH
MR. P DAS

MR. N N DUTTA

DR. A SARAF
MR. S CHETIA
MR. P BARUAH
MR. Z ISLAM
MR. P DAS

MR. N N DUTTA

DR. A SARAF
MR. S CHETIA
MR. A GOYAL
MR. P BARUAH
MR. Z ISLAM
MR. P DAS

MR. N N DUTTA

SC, NF RLY

MR A RASHID
SC, RAILWAY
MR N ANIX SINGH
SC, SC, IRCTC

MR. B K DAS (ADDL. SC,
RAILWAYS)

SC, NF RLY

SC, SC, IRCTC

SC, AG

SC, FINANCE
SC, NRHM
SC,PWD

GA, ASSAM

MR. KK DEY (R7, R8)

MR. B CHOUDHURY (SC,
FINANCE & TAXATION
DEPT., R-2,3)

MR. S R BORUAH (GA,
ASSAM, R-1,4,5,6)

MR V K BAROOAH (R7, R8)

MR. R K TALUKDAR (SC,
AG(A&E), ASSAM(R-8)
MR. S R BORUAH (GA,
ASSAM)(R-4,5 & 6)

MR B GOGOI (SC FINANCE
DEPARTMENT) (R-1,2,3 &
7)

SC, FINANCE
SC, PWD
SC, TAXES

SC, AG
SC, FINANCE DEPTT.
SC, PWD

SC, FINANCE AND
TAXATION

SC, INDUSTRIES AND
COMMERCE

SC, GST
SC,CGSC

ASSTT.S.G.I.
SC, INCOME TAX

SC, GST
SC,CGSC
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20 WP(C)/8776/2019 NILAY DUTTA DR. A SARAF SC, GST

Versus MR. S CHETIA SC,CGSC
THE UNION OF INDIA AND 2 ORS. MR. A GOYAL
MR. P BARUAH
MR. Z ISLAM
MR. P DAS
MR. N N DUTTA
21  WP(C)/2703/2020 M/S DUDHNATH CRUSHER UNIT DR B P TODI SC, FINANCE AND
Versus MS P AGARWAL TAXATION

STATE OF ASSAM AND 2 ORS.

LEAVE NOTE OF ADVOCATES FOR 13/10/2020
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
DAILY CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:www.ghconline.gov.in

[ For Tuesday,13th October 2020]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - Il HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]
BEFORE:
HONOURABLE MR. JUSTICE PARTHIVJYOTI SAIKIA
COURT NO: 20

[CIVIL AND CRIMINAL]

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDER NO STEPS
1 Crl.Rev.P./416/2019 LOHIT RABHA MR. N UPADHAYAY PP, ASSAM
WITH LCR 4 FILES Versus MR. A B T HAQUE
THE STATE OF ASSAM AND ANR.
2 Crl.Pet./191/2020 PRABIN DEKA AND 4 ORS. MR | RAFIQUE PP, ASSAM
Versus MS. M MEDHI
THE STATE OF ASSAM AND 2 ORS. MS. M DEKA
ADMISSION
3 Crl.Pet./707/2018 WIPRO G.E. HEALTH CARE PVT. LTD. MR D DAS MR. B D KONWAR (R2 &
AND 3 ORS. MR S KHOUND R3)
Versus MS B SAIKIA MR. R KALITA (R2 & R3)
STATE OF ASSAM AND 2 ORS. MR. H K NATH MR. R SALOI (R2 & R3)
MS. S NEWAR (R2 & R3)
MS. M K BROWN (R2 & R3)
PP, ASSAM
4  Crl.Pet./943/2018 MAHAMMAD ALI MR A ALI MR R B ISLAM
WITH LCR 2 FILES Versus MS. A MAHANTA MR A ALI
HALIMA BEGUM MS. M KHATUN MR. M A AHMED
MS. M LAHKAR
5 Crl.Pet./1079/2018 PRODIP KARMAKAR MR B CHANDA MR. R DEV
Versus MS. S BARAT

6 Crl.Pet./1205/2018

JUHIDEV KARMAKAR
PRADIP KUMAR BARUAH

MR. T H HAZARIKA

MR. M BISWAS (R2)

Versus MR S DEKA PP, ASSAM
THE STATE OF ASSAM AND ANR. MR M CHETIA
MR A RASHID
MR. KISLAM
7  Crl.Rev.P./175/2019 BHUJYOTI BAISHYA MR. K K BHUYAN MR. N ALAM
WITH LCR 4 FILES Versus MR. B DEKA MR. S U AHMED
THE STATE OF ASSAM AND ANR. MR. B P CHANGMAI PP, ASSAM
8  Crl.Pet./930/2019 SHIVAM TRANSCON PVT. LTD. AND ANR. MR. A GOYAL DR. A SARAF
Versus MR. S P SHARMA PP, ASSAM
STATE OF ASSAM AND ANR. MR. Z ISLAM
MR. P DAS
MR S J SAIKIA
MR. N N DUTTA
9 Crl.Pet./971/2019 SUPRATIP BANERJEE MRS. R BORBORA MR. B CHOWDHURY
Versus MS. N DEY PP, ASSAM
THE STATE OF ASSAM AND ANR. MR. N B GOHAIN MR. A BAREK
10 Crl.Pet./Z1107/2019 AMARENDRA SARMA MR HR A CHOUDHURY MR. S K SINGHA
Versus MR. I U CHOWDHURY

RATUL MALLA BARUA
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11

12

13

14

15

16

17

18

19

20

21

22

23

Crl.Pet./1228/2019

AB/986/2020
FIXED

AB/1944/2020
FIXED

AB/1955/2020
FIXED

AB/1998/2020
FIXED

AB/2146/2020
FIXED

AB/2187/2020
FIXED

AB/2233/2020
FIXED

AB/2344/2020
FIXED

Crl.Pet./352/2017

[.A.(Civil)/3567/2017
WITH LCR
in RFA/65/2016

WITH
RFA/65/2016

WITH
[.A.(Civil)/3566/2017
in RFA/65/2016

Crl.Rev.P./277/2018

[.A.(Civil)/2904/2018
in RFA/99/2018

WITH
RFA/99/2018

MUSTT. SHAHNAZ RASUL @ MANSOOR
Versus
THE STATE OF ASSAM AND ANR.

BAIL HEARING

SADDAM HUSSAIN @ NOZRUL HUSSAIN

LASKAR AND 2 ORS.
Versus
THE STATE OF ASSAM

WAHEDUR RAHMAN
Versus
THE STATE OF ASSAM

SAHERA KHATUN @ SAHERA
Versus
THE STATE OF ASSAM

SHAMSER ALI
Versus
THE STATE OF ASSAM

LALCHAND ALI AND ANR.
Versus
THE STATE OF ASSAM

MOZIBAR ALI AND 2 ORS.
Versus
THE STATE OF ASSAM

ATAUR RAHMAN @ ATAUR ALI AND 2
ORS.

Versus
THE STATE OF ASSAM

IMRAN AHMED
Versus
THE STATE OF ASSAM

ORDERS

SOMNATH NARANG
Versus
THE STATE OF ASSAM and ANR.

ON THE DEATH OF PRAKASH CHANDRA

MEDHI HIS LEGAL HEIR SMT. INDRANI
BAISHYA and 2 ORS
Versus

SHRI UMESH CHANDRA MEDHI and ANR

SRI PRAKASH CHANDRA MEDHI and ANR

Versus

SHRI UMESH CHANDRA MEDHI and ANR

ON THE DEATH OF PRAKASH CHANDRA

MEDHI HIS LEGAL HEIR SMTI. INDRANI
BAISHYA and 2 ORS
Versus

SHRI UMESH CHANDRA MEDHI and ANR

SAHAMAT ALI
Versus
ALLADI KHATUN

SRI JATIN SHARMA
Versus
SRI DINESH SHARMA AND 16 ORS

SRI JATIN SHARMA
Versus
SRI DINESH SHARMA AND 16 ORS

MR. A BHATTACHARYA
MR. A BHATTACHARJEE
MS. K TALUKDAR

MR. J R LASKAR

MR. D N AMIN

MD H R AHMED
MD A ISLAM

MR. C K NATH
MR. S MUNIR
MS. S SAIKIA

MR HR A CHOUDHURY
MR I U CHOUDHURY
MR. A AHMED

MR. A AHMED

MR. A AHMED

ALHAJ) INAM UDDIN
MRS. R MOMTAZ

MR.D SAIKIA
MR.S RAHMAN
MR.R GAIND
MR.J ALI

MR.A 'S ALl

MR.R ] BORDOLOI
MR.R K DUTTA
MR.U J SAIKIA

MR.R ] BORDOLOI
MR.R K DUTTA
MR.U J SAIKIA
MS.M SARMAH
MR.R ALI

MR.R ] BORDOLOI
MR.R K DUTTA
MR.U J SAIKIA

MR. R ALI
MS. FY HUSSAIN

MR. S K SAHARIAH
MR D C NATH

MR. S K SAHARIAH
MR D C NATH

MD. A ATIA
MS ] MARIYAM
MS A H ATIA
PP, ASSAM

PP, ASSAM

MR. R RAHMAN
PP, ASSAM

PP, ASSAM

MR. D GOGOI
MR. D K BAIDYA
PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

MR H NATH
MR. B D DEKA
MR. M DAS
N CHAUDHURY
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24

25

26

27

28

29

30

31

32

33

WITH
[.A.(Civil)/2905/2018
in RFA/99/2018

Crl.Rev.P./533/2019
WITH LCR 1 FILE

Crl.Pet./857/2019

Crl.Pet./1070/2019
WITH LCR 1 FILE

Crl.Pet./1320/2019

Crl.Pet./1489/2019
WITH OFFICE NOTE

Crl.Pet./5/2020

Crl.Rev.P./74/2020

Crl.Pet./90/2020

Crl.Pet./109/2020
WITH OFFICE NOTE

I.A.(Civil)/510/2020
in RFA/1716/2020

WITH
RFA/1716/2020
(Filing Number)

SRI JATIN SHARMA
Versus

SRI DINESH SHARMA AND 16 ORS

TOKAN DUTTA
Versus

THE STATE OF ASSAM AND 3 ORS.

MR. S K SAHARIAH
MR D C NATH

ALHAJ) INAM UDDIN
MRS. R MOMTAZ

TAIZUDDIN AHMED @ MD. TAIZUDDIN MR. N UDDIN

ALl MR. M ISLAM
Versus MS. K JAIN

THE STATE OF ASSAM AND ANR.

RAJENDRA CHOWHAN MR D K MEDHI
Versus MR. K BORUAH

CHANDRA BAHADUR KAFLE CHETRY AND MR. M ALOM

2 ORS. MR. S SHAH

SONA ULLAH AND 2 ORS. MR. S MUNIR
Versus MR N AHMED

THE STATE OF ASSAM MR. G P CHETIA

MRINAL KALITA MR S S DEY
Versus MR. M NATH

THE STATE OF ASSAM AND 2 ORS. MR. A ROY

MR. S SHARMA
MR A RAHMAN

SANJAY SANTHOLIA MR G JALAN
Versus

MUNMUN ROY

AUGUSTIN KRAMSA MR. M KALITA
Versus MR. A PHUKAN

THE STATE OF ASSAM MR. ] HATIMURIA

MANIRUL ALI MS P BARUAH
Versus MR. D C C PHUKAN

FIRDOJA BEGUM AND ANR.

FAIZUR RAHMAN LASKAR
Versus
THE STATE OF ASSAM AND ANR.

SMTI. JAYA BORA AND 4 ORS
Versus
RATUL CHUTIA AND 8 ORS

SMTI. JAYA BORA AND 4 ORS
Versus
SRI RATUL CHUTIA AND 8 ORS

LEAVE NOTE OF ADVOCATES FOR 13/10/2020

MR. M AHMED
A RAHMAN
MD | H LASKAR
M N KHAN

MD. M H CHOUDHURY
MRS. L N CHOUDHURY

MR. V ACHUMI
MR MONZUR K
CHOUDHURY

MR P R SARMA

PP, ASSAM

PP, ASSAM

PP, ASSAM (R3)

PP, ASSAM

PP, ASSAM

PP, ASSAM

MS. M BARMAN
MD J ALOM
MR. M ISLAM

PP, ASSAM
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